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coal pilot had started from Dhanbad
towards Kusunda, necessitating setting
of the points for the main line. The
Cabin staff, on realising that the
wagons had rolled down made an
effort to alert the gateman on duty
at the level crossing gate so that it
could be closed against road traffic,
but before the gateman could do so
the wagons had collided with the road
‘vehicles.

A senior officers’ enquiry has been
instituted to enquire into the cause of
the accident.

Mr. CHAIRMAN: We express our
sorrow and sympathy with the mem-
‘bers of the bereaved families and hppe
that those who are under treatment
will soon recover. ’

PAPERS LAID ON THE TABLE

REeEPORT (1960-61) oF THE UNIVERSITY
GRANTS COMMISSION

THEe MINISTER or EDUCATION
(Dr. K. L. SurimaLl): Sir, I beg to
lay on the Table, under section 13 of
the University Grants Commission
Act, 1956, a ccpy of the Report of the
University Grants Commission for the
period April 1960 +to March 1961,
[Placed in Library. See No. LT-22/
82.]

Tae ConpucT OF ELECTIONS (SECOND
AMENDMENT) RuULEs, 1962

Tee DEPUTY MINISTER 1IN THE
MINISTRY or LAW (Sarr R. M.
HaJarNAvIS): Sir, T beg to lay on the
Table. under sub-section (3) of sec-
tion 169 of the Representation of the
People Act, 1951, a copy of the Min-
istry cf Law Notification S.0. No. 9365,
dated the 31st March, 1962, publishing
the Conduct of Elections (Seccnd
Amendment) Rules, 1962. [Placed in
Library. See No, LT-6/62.1

LEAVE OF ABSENCE TO SHRI
ANSARUDDIN AHMAD

Mg. CHAIRMAN: I have to inform
Members that the following letter
dated the 16th April, 1962, has been

received from Shri Ansaruddin
Ahmad: —
“l beg to state that the long

journey by train back home ircm
Delhi after attending the last ses-
sion of cur House put a sirain on
my ‘health and it worsened on
arrival here, as I got a bad attack
of cold and cough from which I
have not as yet recovered fully. In
this weak condition of health I do
not feel fit enough ta take the ardu-
ous journey back to Delhi to attend
the present 38th Session of our
House. I beg therefore of you and
my colleagues in the House to ex-
cuse my absence for the whole of
this session from the House and
grant me leave of absence for the
same period.”

Is it the pleasure of the Housz that
permiss on be granted to Shri Ansar-
uddin Ahmad for remaining absent
from all meetings of the House dur-
ing the current session?

{(No hon. Member dissented.)

Mr: CHAIRMAN: Permission (o
remain absent is granted.

THE BUDGET  (RAILWAYS),
1962-63—continued

SHRI M. RUTHNASWAMY

(Madras): Mr. Chairman, it is as a

large and frequent consumer of rail-
ways that I wish to take part in this
debate, I prefer railway travel to
travel by air because apart from the
ultimate argument that if anything
happens in the case of a railway acci-
dent some part of the body may be
recovered but in an aeroplane acci-
dent nothing may be recovered and
cne may be cremated before one could
get a decent burial, railway travel is
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quiet, leisured and instructive. Un-
fortunately, my first contract with the
present Railway Administration has
been through an accident. During my
journey to New Delhi to assume office
as Member of this House, I was de-
tained for four hours at Kazipet Junc-
tion because at some place between
Kazipet and Ballarshah an engine and
goods train had ccme into a head-on
collision. We were detained for four
hours at Kazipet and at the nlace of
transhipment another four hours. I
must congratulate  the Railway
Administration on the way they met
this  breakdown. Everything was
arranged for the transhipment of the
passengers, We got the same kind of
ber:hs we had in the original train.
Coolies were found for us and every-
thing was done to meet the conse-
quences of this accident. But I should
have congratulated the Railway
Administration more if they had
avoided this accident rather than try-
ing to meet the breakdown which was
consequent on this accident. Talking
about accidents, Sir, it is unfortunate
that in the year 1961-62 in the course
of six months there were 1,885 gcci-
dents. Of course it is very easy with
statistics to show that 1,885 accidents
are not many with a population of 400
millions but the consequences of these
accidents are felt by those who suf-
fered from them. Now, what are the
causes of these frequent accidents on
our Railways? A recent Report says
that 99 per cent. of these accidents are
due to failure of personnel. Has any
enquiry been made by the Railway
Administration into the causes for the
failure of the human factor on our
Railways?

The other day a Member on my
right—he really ought to be on my left
—pointed to the fact that engine
drivers were overworked on our Rail-
ways. I alsg learn that the former
intimate connection between an engine
driver and his engine has been cut off.
Formerly an engine was allotted to an
engine driver for a considerable period
so that he took a personal interest in

the engine, looked after it as his own
wife or child and thus was able to
secure the maximum service frcm his

engine, Whether it is due to the
desire to implement the socialistic
pattern of society or to introduce

equality between engines and engine
drivers this intimate association of the
engine with the engine driver has been
broken. Everybody's engine is no-
body’s engine and so that close and
intimate care which engine drivers
used to take of their engines has come
to a stop and that may be cne of the
reasons why frequent failures of
engines are taking place, Or is it on
account of the remote control which
has been introduced in recent years,
signals being operated from one cen-
tral place? In the old days I believe
the individual station master found
out for himself by telephone or by
telegram whether the line was clear
from the stations on either side. With
regard to these accidents. also the
complaint has been made that the en-
quiry into the cause of accidents is not
quick enough and what is worse the
offenders are not punished as they
ought to be. Now, if this kind of thing
is allowed to go on, if discipline
breaks down among our railwaymen,
how is it possible to prevent these:
frequent accidents? Is this remote
control the result of the regional in-
tegration which took place a few years
ago? Regional integration of railways
is no doubt good. It is conducive to
economic administration and efficient
working of the Railways. But with
this regional integration there ought
to go also local decentralisation in
executive action. The other day the
Member to my right pointed out that
for securing certain parts, the work-
men of the Railways. eng'ne drivers
and others, had to go to a central
agency. Would it not be possible to
decentralise our workshops so that
parts of our engines may be available
when and as they are required?

The most important and striking
feature of the Railway Budget this
year is the increase in fares and
freights. T would like to ask if that
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is the only way of meeting the cost of
our Railways. I would like to point
out that as much as Rs. 69 crores, are
contributed by the Railways to the
General Revenues, Now, this contri-
bution, if I am not mistaken, which
began in 1924 was the result of the
suspicion which Members of the Legis.
lature of those days, representatives
of the people had as to the way the
profits of the railway companies
managed by foreign companies in
those days were used, whersby the
surplus profits would go {o increase
the dividend payable to foreign share-
holders. I would like to ask whether
this contribution is justifiable in
modern circumstances when all our
railways, the whole railway system
has been nationalised and the railway
system has become a public utility
service. It is not merely a nationalis-
ed industry, but is really a public
utility service. It should, therefore,
not be made a large profit-making
concern, and the surplus which is
available with the Railways ought, 1
think, to be ploughed back into the
railway system so that the working of
our Railways might be improved.

SHr1 K. SANTHANAM (Madras):
No interest is paid on capital.

SHrRT M. RUTHNASWAMY: Apart
from interest on capital, there is also
some surplus out of the profit made

which is payable to the General
Revenues.
SHrr K. SANTHANAM: Half per

cent.

Surt M. RUTHNASWAMY: What-
ever it is, even that small portion
ought to be ploughed back into the
Railways instead of being made a
contribution t othe General Revenues.
I am sure the Minister of Finance will
not welcome this proposal, but I think
if we look upon the Railways as a
public utility service, rather than as a
purely profit-making institution, it
would be possible to reduce this con-
tribution to the General Revenues, if
not altogether at one stroke, gradual-
ly, say Rs. 10 crores this year, Rs. 20

crores next year and so on, till a_
very small proportion of the surplus-
profits goes to the General Revenues.

Then, there comes the question of
the relation between rail and road
traffic. The increase of the rates in.
our passenger fares and goods freight
will certainly encourage the use of
roads and 1 am sure if this increased
use of roads for goods traffic goes on,
the Railway Administration will be
tempted to put some restrictions on
the use of roads for goods traffic. I
hope they will not do this because the
Railways should not have a mono-
poly in transport., They should work
on competitive lines with roads, It is.
only this kind of competition that

will promote the efficiency of the
Railway Administration.
Turning to the possibility of im-

provements in the Railway Adminis-
tration, may I say how much remains
to be done yet to improve the ameni-
ties for passengers? The condition of”
carriages, even First Class carriages,
continues to be far from satisfactory.
In my recent journey to New Delhi I
found the need for carrying a bag of”
carpenter tools with me because one
of the glass windows got jammed and
it was impossible to pull it up. I had’
to have recourse to an Air Force Offi-
cer who was travelling with me, who
brought from his suit-case a large-
knife and with that knife we were
able to pull up the glass window.

Corrider coaches are another new-
invention of the Railway Administra..
tion. Corridor carriages are all very
well in Europe and Western countries
where the journeys are very short. But
in our country where the journeys are
so long, corridor carriages are a great
inconvenience. It is difficult to get
into them. It is more difficult to get-
our luggage in. And there are only-
two lavatories to serve about twenty-
five passengers and very often we have-
to stand in a queue.

A; for the chronic overcrowding in
th'rd class carriages, it was one of the-
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routine complaints of the representa-
tives of the people against the old
British Railway Administration. It is
tragic to find that this complaint has
still justification in these years of
freedom and independence, More
Janata Expresses ought to be run.
Our tracks ought to be doubled to
enable this, And coming from the
South, I should like to bring to the
notice of the Railway Administraticn
the great sufferings incurred by pil-
grim passengers from the North who
go to the famous pilgrim centres of
Madurai and  Rameswaram. At
Madurai there is no large waiting room
for these passengers, with facilities
for bathing and other conveniences.
At Rameswaram there is no waiting
room at all for the thousands of pil-
grims who come from northern India.
Some years ago when I wag asked to
do some touring on behalf of the
Railway Administration to explore the
possibilities of improving the ameni-
ties of tourists in this country, T pro-
posed that first of all the Rameswaram
railway station should be reconstruct-
ed and that large waiting halls should
be provided for the thousands of
pilgrims who come from the North.

As for amenities for the employess,
we find that only a little over thirty
per cent. are provided with housing.
Now, the Railway Admnistration
boasts that it is the largest industrial
employer in this country. One of the
social obligations of a modern em-
ployer is that he should provide
decent housing accommodation for as
large a proportion of his employees as
possible. I think the Railway Admin-
istration should see to it that within
the next five or ten years all its rail-
way employees are found decent
housing accommodation. As for im-
provements to the railway system
itself, T have already spoken of the
need for double tracks. I congratulate
the railway administration on hav'ng
taken up the development of double
railway tracks. They ought to in-
crease the number and mileage of
‘these double tracks so that not only

movements of passenger trains could
be facilitated but also the chronic
traffic block that takes place in regard
to goods traffic might be minimised.

More lines are required especially
for short distances. I think we at
present have all the long distance lines
that we need except perhaps that a
second alternative line direct from
Madras to the North, say, to Kanpur
should be found in order to improve
the traffic between the North and the
South. There ought to be more late-
ral lines especially in the southern
regions, and especially the new port
at Vizagapatam and the port-to-b= at
Tuticorin should be provided with
feeder lines that will develop the
traffic between the hinterland and the
ports.

Another improvement which was
also suggested by my friend from the
right was the increased dieselisation
of our engines, Our Oil Minister
touches nothing that does not turn
into oil, and I am sure the increased
production of oil could be used for
the dieselisation of our engines so as
not top put an undue strain upon the
transport of coal.

Another improvement that I would
suggest is that there should be more
marshalling yards which again would
be useful in reducing the traffic block
of gcods trains.

Sir, T think I have said enough to
show that our railways are not only
a great nationalised industry but they
should be treated as a great public
service. Not profit making but in-
creased service to the publie, to the
third class passengers, to the poorer
classes of our passengers, should he
the great ideal of the railway admin-
istration. T hope as the years go by
it will become less and less a profit-
making institution and more and more
a service-rendering system.

Surr M. C. SHAH (Gujarat): Sir, in
the literature supplied to us by the
Railway Ministry, in one of the book-
lets, this Ministry has claimed that it
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has ample facilities to haul the sup-
ply of coal to the western parts of our
country. In one of the press releases
of the Ministry of Mines it has heen
stated that there is sufficient coal at
‘the pitheads and, therefore, the indus-
tries should not suffer for want of
coal. Sir, looking into these 1two
statements of responsible Ministries,
coming from Gujarat, I have personal
experience of the shortage of coal in
that part of our couniry. Gujarat
is a new State, and the Gujarat Gov-
ernment is trying its utmost to invite
new industries for the welfare of that
“State.

1Tre Deputry CHAIRMAN in the Chair]

As a matter of fact we have a very
good response for new industries in
the State, and our unfortunate experi-
nce has been that during the last
four or five months our industries
have suffered very much because of
the shortage of supply of coal. In
spite of the statements of these two
Ministries, Railways and Mines, it is
our experience that several industries
had to close down for certain days in
the month and certain shiftg were re-
duced, and even the power  stations

suffered due to shortage of coal, It is
therefore very necessary  that therc
should be close co-ordination bet-
ween these two Ministries, and the

industries should not suffer for want
-of coal. Big industries are coming up
in Gujarat, industries investing about
Rs. 8 crores to  Rs. 10 crores, but
when they find that there is shortage
of coal, they are very much hesitating
and every day they make representa-
tions to the Government that some-
thing should be done to assure them
of a regular supply of coal.

Sir, in Gujarat we tried several
ways to assure these industries that
they will not suffer due to shortage of
coal. There was a scheme of creating
«dumps at certain places. That scheme
did not materialise. Then we were
told that coal would be supplied to
ports in Saurashtra and some arrange-
ment would be made to see that the

163 RS—4.

extra cost that would have to be in-
curred by carrying coal to the ports
of Saurashtra would be subsidised to
some extent.  That also has not
materialised as yet. Thirdly, Sir,
several industries tried their utmost
to see that they did not suffer. I know
personally that the Gujarat Govern-
ment had to contact the Controller of
Coal practically every day by tele-
phone and by telegrams, and even
then the resultg were not satisfactory,
and the Gujarat Government had to
depute one officer permanently to
Calcutta to see that coal was supplied
in as satisfactory a way as possible. In
spite of all these efforts Gujarat still
suffers from shortage of coal. I would,
therefore, request both these Minis.
tries of Railways and Mines to have a
close co-ordination or a high power
Committee to look into the require-
ments of coal for the industries in the
western parts of our country.

Railways, Sir, claim that they have
sufficient wagons for haulage of coal
But I know that in Gujarat 2400
wagons were allotted for its indus-
iries, but this number has been reduc-
ed to 1600, and yet we are told that
there will be no shortage of coal. I
would request the hon. Minister to see
why these 2400 wagons were reduced
to 1600 for Gujarat.

We were told that coal will be sup-
plied through ships, and the Govern-
ment of India agreeq to give two ships
for the haulage of coal. But when
there is such a great reduction in
wagons, two ships will not be in a
position to carry the necessary quan-
tity of coal. I would, therefore, urge
that six ships or at least four will be
tequired to carry coal to the ports of
the western parts of the country if
the industries are to survive, Other-
wise in a new State like Gujarat it
will have very undesirable effects on
new industires, and the atmosphere
that has been created of co-operation
and of new industries coming up will
be vitiated to a very large extent
1 remember some cases when  some
rakeg with coal were forwarded to
Gujarat but in the midway the Rail-
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ways required them and those rakes
were diverted for railway purposes
and the industries were left without
any coa] for days together. 1 would
therefore urge again that a high-
power co-ordinating committee may
be set up to see that the industries do
not suffer for want of coal, especially
as we are experiencing in Gujarat
and the western part of the country.
That should be done and an assurance
should be given that wagong will be
available, Coal is available at the
pits. I do not understand why the in-
dustries should be made to suffer
because of lack of co-ordination. I
therefore urge that necessary  steps
may be taken for co-ordinating the
supply of coal to the industries in
Gujarat and other parts of the country.

Then, I would like to refer to an-
other point. It has been said that the
Railways will be having Rs. 21'26
crores in 1962-63 by way of new taxa-
tion. A break-up hag been made and
it is said that the upper class passen-
gers would contribute Rs. 147 crores
and the third class passengers Rs. 999
crores. The yield from goods traffic
will be Rs. 9.80 crores. I ask whether
it is desirable to burden the third
class passengers with this amount of
Rs. 9.99 crores. And what are the new
amenities that are heing provided for
the third class passengers? Madam, 1
would require the Ministry to tell us
in clear terms what the number of
third class passengers travelling by
our railways in the country is and
what the seating accommodation pro-
vided for these passengers is. Mem-
bers of Parliament have been travel-
ling by air. I would request them to
travel by the suburban trains of Bom-
bay during peak hours. I would re-
quest anybody to travel even in the
first class and see whether that jour-
ney is comfortable or that journey is
befitting a human bheing. The same
thing happens in all the railways dur-
ing certain geasons, as for example, in

the months of April and May when
there will be vacations, when there
will be marriage ceremonies. It is

utterly repugnant to see how the third

class passengers are huddled together
in the railway compartments like
sheep and cattle. When we are not
going to provide even sitting accom-
modation for our third class passen-
gers, may I ask what justification we
have in asking them to contribute
about Rs, 9:99 crores for our Railways
for 1962-63? 'The main burden falls
upon them. They have suffered and
suffered for long years. It it fair?
Perhaps we might say that they are
used to this trayel. We have a pam-
phlet suggesting what are the ameni-
ties that are provided for the passen-
gers in the year 1962-63. It is very
well to read these things in a book.
But I would invite any high officer of
the Railways to trave] in  the third
class for about a couple of hours. In
these dayg of summer heat people
have to trave] even on the roofs of the
railway coaches. In the pampblet
that was given to us, regarding the
accidents on the railways the passen-
gers were blamed—why should they
travel on the roofs of the coaches? Is
it any luxury, is it any pleasure for
them to travel on the roofs of the
coaches? They are compelled to do
it. There is no other alternative for
them. Therefore I would urge most
emphatically that the Railway Minis-
try should provide at least sitting ac-
commodation for third class passen-
gers and then they should think of
throwing some burden on these pas-
sengers. Otherwise, there is no justi-
fication whatsoever and we will be
doing something which will be undesi-
rable, which will be repugnant to the
public at large if this burden is
thrown upon the third class passen-
gers without giving them any further
amenities which they deserve in a
very large measure.

Tue DEPUTY CHAIRMAN: Mr.
Shah, you have three minuteg more.

Surr M. C. SHAH: Yes, Madam.

Then. another thing is, we have a
train from Ahmedabad to Bombay. It
is called the Gujarat Mail, It is run
by the Western Railway. There is an-
other similar train run by the Central
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Railway from Bombay to Poona.
Compare the facilities and the ameni-
ties in the Central Railway and the
Western Railway. The traffic and the
yield to the Railways from Ahmeda-
bad to Bombay which are the two
highly industrialised cities of the
country are very high but in spite of
it, old second class coaches were con-

verted into first class coaches. Then
the journey is of eight hours from
Ahmedabad to Bombay. The journey

from Bombay to Poona is only of feur
hours. Compare the facilities provid-
ed to the first class passengers in the
Central Railway from Bombay to
Poona and the facilities provided to
passengers travelling from Ahmeda-
bad to Bombay in the first class. They
cannot stand any comparison. There-
fore, I request that the Western Rail-
way may be asked to look into this,
and the passengers should be given
more amenities in this travel.

Thank you.

SHRI NIREN GHOSE (West Bengal):
Madam Deputy Chairman, I wish I
could but I think that no countryman
would be able to congratulate the
Railway Minister for the wonderful
bouquet he has presented to the na-
tion in the form of enhanced freight
rates and fares, adding to the
miseries of the people already down-
trodden. I think it is neither neces-
sary nor justified. It is not necessary
because it can be taken from the Rail-
way Revenue Reserve Fund which has
accumulated to the tune of more than
Rs. 53 crores. It cam be adjusted from
the abnormally high appropriations
to the Depreciation Fund or it can be
adjusted in some other fashion. We
should also remember that the charges
on the Indian Railways are probably
the highest in the world, compared to
the income, the economic capacity of
the Indian people. It is true that the
charges are higher in  the United
Kingdom or in the United States of
America. But there the per capita
income is many timeg higher than that
of India. Even the freight structure
is devised in such a way as to benefit
big business and big industrialists to

the detriment of the small and
medium traders. For example, in the
larger percentage of  increase  for
short distance traffic, it would act to
the disadvantage of the small and
medium traders, businessmen and in-

dustrialists because it ig  they who
cater to the local market, In the old
days the Britishers were using the

railways as a profiteering concern and
used to plunder the people. Our Gov-
ernment is continuing the same thing
with greater emphasis. Needless to
say, if you want to plunder the people
in order to benefit big monopolists,
foreign and Indian, and rob the com-
mon people, then say so; tell us
plainly. Then I should think it is
building up a socialistic pattern of
society with vengeance,

Then with regard to the average
railway performance, there is nothing
to boast about it. From the figures
you will see that they have only com-
pleted 50 per cent. of their Plan tar-
gets as regards laying of new tracks,
renewal of tracks, double tracking,
manufacture and supply of wagons,
locos, passenger coaches, and all that.
Here are the figures of targets fixed,
and actual performance, For laying
of new tracks the respective figures
are 842 miles and 698 miles. For re-
newal of tracks the corresponding
figures are 8,000 miles and 4,416 miles.
For double tracking they are 1,607
mileg and 190 miles. For manufacture
and supply of wagons they are 1,07,277
and 67,673. For locos they are 2,364
and 1,704. For passenger coaches they
are 11,575 and 4,801,

In the matter of wagon shortage for
coal traffic out of 8,307 wagons, after
fully meeting the demands of the
three steel plants and meeting the de-
mand of the railways, only 2,608
wagons are left for other consumers of
coal. How can the trade and indus-
try go on in our country with this
small allocation for that purpose? So
is it not high time that a moratorium
should be declared on the large-scale
appropriation to the General Revenues
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and a high-power committee should
go into the entire question of railway
administration?

Coming now to the question of
labour, yes, the papers they have
given us speak of the performance of
the Railways. But whatever perform-
ance there is, it goes to the credit of
the employees or the gtaff. Just see,
for a 100 per cent. increase in goods
traffic in net ton miles, and 25 per
cent. increase in passenger traffic and
84 per cent. increase in capital outlay,
there has been only 70 per cent. in-
crease in working expenses and  the
labour force has been increased by
only 247,161, that is to say, com-
paratively speaking there is fewer
staff and the staff has worked mira-
cles, and instead of taking pride in
the railway staff, who have performed
miracles for our country, in imple-
menting our projects and all that, they
say that they are the villain of the
piece and because we have to give
them a small increase in dearness
allowance we do have to increase the
freight rates and passenger fares. 1s
it fair? Have you ever given the
labour a fair deal? Just see, out of the
111 lakhs of staff, 2 lakhs temporary
staff have been demoted and premo-
tion to permanent staff has been stop-

ped and permanent vacant posts are
not filled.

Tue DEPUTY MINISTER IN T7THE
MINISTRY or RAILWAYS (Surr

Suan Nawaz KHAN) -
tely wrong,

Surr NIREN GHOSH: According to

That is absolu-

my information they have not keen
filled.
I shall come to the case of acci-

dents and then you will see what hap-
pens. Now 4.46 lakhs are casual staff
drawing a pittance of Rs. 30—39 per
month. Even the Minimum Wages
Act is not applied to them. There it is
said that at least Rs. 60 per month on
the basis of 30 calendar days they
have to receive., Is what you do fair?
That is how you administer the rail-
ways. Now it is no wonder that these
fewer staff with so much of burden

are completely fatigued and tired and
have become victims of tuberculosis;
T. B. patients have increased. Among
Class I officers itaere is not even a
single case of T. B. Among Class II
staff there are only 2, whereas among
Class III staff there are more than
1,000 and among Class IV staff there
are at least 3,455. That iz the posi-

tion;  you have reduced these em-
ployees to this stage, and this staff
have earned for you croreg and

crores of rupees and they have given
performance beyond their physical
capacity, and for a small increase in
their dearness allowance you say they
are the culprits and it ig because of
them that you are going to impose
these new levies in the shape of en-
hanced freight charges and passenger
fares.

Now there ig a peculiar thing in the
railways; democratic rights and trade
union rights are progressively being
whittled down. That is the position.
You would be surprised to hear that
article 311 of the Constitution used to
be employed till recently even to dis-
charge a sweeper saying that the Pre-
sident is pleased tp discharge so and
so sweeper—without assigning any
reason. Everybody knows that this
article was framed so that the Presi-
dent can intervene if a Commanding
Officer or a General goes astray or
there is something of a  very serious
offeince committed at the top. Now it
has become simply ridiculous to use
this provision in order to discharge
these employees. So they have resor-
ted to another trick and that is rule
149 of the Establishment Code where-
under they compel the employees, the
new entrants, to enter into a contract
with the railway administration that
they can terminate their services with
one month’s notice or one month’s
wages in lieu of notice. Who suffers?
Whenever they see that certain trade
union officials of a railway workers’
union press for their demands, they
use this provision against such rail-
way employees, and you cannot do
anything and they have not to assign
any reason for that. So the employ-
ees suffer. Not only that; action is
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taken on political grounds also. Who-
ever they suspect of any political affi-
liations, they terminate their services
with the help of this rule 149. There
is no appeal and nothing can be done.
. The High Court was moved and they
said:. “We are bound to safeguard
the contract. It is a gervice coniract
and so we are bound to safeguard it.”
So it proved infructuous. Moreover,
in case of accidents, the General
Managers say: “You would fire us in
Parliament, but before you fire us, we

will fire some seven innocent em-
ployees.” This is how they do and
this thing is being utilised in this

fashion. In olden days, in the British
regime, from personal experience I
may tell you that railwaymen used to
form their unions and agitate for their
demands. They used to attend politi-
cal meetings even, and mix with ordi-
nary people like us, but no charge

used to be framed against them.
Now-a-days, even on the slightest
pretext that somebody is affiliated

with the Communist group or the
leftist group his services are termi-
nated forthwith with the help of this
Code, and there is no justicee. You
would be surprised to hear that s
charge-sheet was framed against an
employee, three years after, that he
went to some political meeting to lis-
ten to some speeches, and he was
charge-sheeted after 5 lapse of three
years.

Similar is the case with the Chitta-
ranjan and the people of West Bengal
call it a prison township. Section 144
has been applied there for years and
years together. Even the elected
M.L.A. from that constituency can-
not hold meetings there in order to
be in contact with his electorate. That
is the position in Chittaranjan. They
say that it is a poetry in cement and
steel, but it is a poetry in blood and
tears.

Surt LOKANATH MISRA (Orissa):
Nationalised industries are being kept
safe.

Surr NIREN GHOSH: Even foreign-
ers visit them, the Britishers visit
them, but you are afraid of your
own people it seems.

Suri LOKANATH MISRA: I am
with you,

Sart NIREN GHOSH: Then you
support me, it seems, that our natio-
nal Government is more afraid of
their working class, their own staff,
than even the Britishers used to. This
is the position which I see. They
would not concede the railway trade
unions their elementary democratic
rights since they want to reduce them
to human robots and at the same
time expect them to perform mira-
cles in implementing the projects and
all that. Thig is the position. And
you speak of democracy after re-
ducing democracy to a mockery. So
I think this should be revised and
the Railway Minister and the railway
administration should seriously think
about it, what to do. You know
the cases of victimisation of workers.
During the last general strike scores
of them had been suspended and
thousands had been demoted. Their
promotions have been stopped. They
have been transferred to bther places
and all that, And on the floor of the
House they had assured us that no-
body would be punished for partici-
pation in the strike. Where is
that promise? Have you honoured
that promise? I think you have not.
That is the position with regard to
that.

Coming to the passenger amenities
and all that, many hon. friends have
mentioned about that point. I too
would like to mention something from
my personal experience, In the
Ba-rackpore belt in the Sealdah Divi-
sion, I know that people have to
travel on the roofs of the trainsg in
order to return to Calcutta. They
are herded in such a fashion that they
cannot even alight at stations.
Before some of them are able to get
down the train starts, That is the
position. There are no arrangements
for fans ete. during the hot summer
season. The passengers who have
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brone the main brunt of increase
through passenger fare earnings—
during the last three or four years
the earnings on account of third class
passengers have gone up by at least
Rs. 32—35 crores—for them absolu-
tely nothing has been done. On the
wayside stations there are either no
sheds or they are uncovered. During
the rains the passengers get com-
pletely drenched. That is the posi-
tion.

Madam, the earnings from the first
class passengers have gone up by only
Rs. 2 crores, 1 know that it is diffi-
cult to remove all the complaints
and grievances of the third class
passengers in one sweep, but I would
request you to please see whether
you can do something about them.
What I would suggest is this. Abolish

the air-conditioned coaches. We need
ng luxury in our country for this
purpose. Make more third cldss

passenger coaches available and abo-
lish officers’ saloons. What is the ne-
cessity for officers travelling in saloons
for 500 or 600 miles? The saloon
cars must be transformed into third
class passenger coaches.

Then, you should take the labour
into confidence. If you do that, they
would be able to suggest to you ways
and means of more swift and quicker
running of trains and will suggest to
you how to increase the number of
trains which can run on a particular
line. In that fashion you can run
mbore trains and the passengers find-
ing a train overcrowded can avail of
the next train. I guggest you to
look into this matter and see what you
can do about it.

Then I would refer to another mat-
ter. The third Five Year Plan includ-
ed a railway project linking Haldia
Port, a subsidiary port, with Kharag-
pur. Now it is reliably learnt that it
has been abandoned under pressure
from a certain Congress M.P. Now that
project is to be linked up with Pan-
chkura. It is a small wayside station
between Howrah and Kharagpur.

But by connecting Haldia to Kharag-
pur directly you can get three lines
going to Gomoh in Bihar and Madura
and Bombay. Kharagpur is a big
railway junction. It has a railway
vard and only Kharagpur can handle
such a heavy traffic, That way goods
can easily reach up to the farthest ends
of India. By the opening up of the
Haldia subsidiary port there will be
heavy pressure of traffic which can
be handled only by the Kharagpur
railway yard. Now, why have you
abandoned a thing which was includ-
ed in the Third Five Year Plan? I
have been told that reasons here do
not count. Arguments and pleadings
fall on deaf ears. It has been our
experience that the Government and
the railway administration have be-

come so wooden-headed that they
would not listen to anything. They
would go their own way.

As regards accidents, Sir, I may

mention that there has been a drastic
fall in operational efficiency. Perhaps
it is due to non-availability of rolling
stock, non-supply of essential raw
materials and so on. It is also per-
haps due to the employment of casual
labour. Semi-skilled labouyr is put on
to skilled jobs like that of firemen in
maintenance shops, in loco shops and
in  transport departments. Then,
some of them are made to work 12
hours instead of 8 hours. The posts
of Assistant Station Masters, Train
Drivers and Traffic Clerks are not
filled in so that the existing staff are
fatigued and with this fatigued labour
you want to bring in efficiency through
incentives like bonus schemes to get
more production. No wonder, there-
fore, that accidents should happen.
Is it any wonder then that people
call the India Railways “Accident
Express”? That is the compliment
that is paid to you by the common
people. You never come in contact
with the common people. You never
travel third class. You always travel
in saloons and first class. Though we
have been elected to this House, even
then we sometimes travel by third
class.
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You never know what they feel
about these new imposts. The
Finance Ministry has already an-

nounced a number of new taxes. All
but together it ig bound to set off a
chain reaction, culminating in the
rise in prices of all types f commo-
dities exceeding far beyond the budget
fixed by these imposts. I warn the
Government that these new ‘taxes
might soon reach a point when they
might prove to be the last straw on
the proverbial camel’s back. The
Government ought to listen to the
voice of the teeming millions. Every
person has been made a victim to
your coercion. They may bear social
injustice meekly for some time. But
you know the Indian history. On the
floor of this House I would suggest

you to take all these factors into
account. You are harming the in-
terest of the nation. You are not

advancing the interests of the nation.
Therefore, whatever little I have put
before you you will kindly look into
it and see that when you reply to the
debate you announce something for
the people to remove their grievan.
ces. Thank you.

Sur1 M. S, OBEROI (Bihar): With
your permission, I want a clarifica-
tion. The hon. Members have been
addressing the Chair as Madam. I
think the correct parliamentary
word to use is ‘Sir’ because you have
been elected as Deputy Chairman.

Tue DEPUTY CHAIRMAN: The
hon. Member may do as he pleases.
Mr. Akbar Ali Khan, you will speak
after lunch.

The House stands adjourned  till
2-30 p.M.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock, THE
Depury CHAIRMAN in the Chair.

SHr1 AKBAR ALI KHAN (Andhra
Pradesh): Madam Deputy Chairman,
the mamn question for consideration
of this House is whether the increase
in the passenger fares and in tne
freights that has been proposed by
the Railway Ministry should have
the support of this House or not. I
have been listening with some in-
terest to the gpeeches so far made and
they are all unanimous on one point,
namely, that there should be no in-
crease particularly so far as the third
class passengers are concerned. The
first speaker representing the Com-
munist group, Shri Ramamurti, re-
cognised the need for development and
also the need for resources but he
felt that there are other ways through
which this amount could be found
and the way suggested by the Railway
Ministry, according to him, will not be
in the interests of the development of
our economy on right lines. Shri
Gurupada Swamy  representing an-
other group, also supported the same
idea but his theory was that he would
also have supported this levy but in
view of certain lapses on the part of
the Railway Ministry, he felt that there
was no justification for such a levy.
The Leader representing the Jan
Sangh also supported this view and
he further added that it would give
rise to a chain of action and reaction
in prices and that it was bound te
affect adversely our economy. My
friend, Dr. Sapru, for whom we have
great regard, also came out with a
very vehement speech condemning the
increase in the freight as well as in
the passenger fare. I have consi-
dered this matter in my own humble
way and have come to the conclusion
that I should support the measure in
a modified way. What that modified
way is, I will place before you a little
later. What we have to decide at
present is that those friends who have
emphasised their opposition to  this
levy have also said that in view of
our developing economy, in view of
our developing industrialisation, in
view of the fact that there is a
greater demand for passenger traffic
as well as goods traffic, we have to
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develop our railway system. We have
to see that we increase our lines.
We have also to see that we double
our lines. We have also to see that
the production of the locomotives,
wagong and coaches is increased with
greater rapidity. Otherwise, we will
not be able to meet the demand of the
developing economy. It is also agreed
that according to the recommendations
of the Pay Commission, we all feel
that our workers, our labourers, are
entitled to a D.A. which will be to
the tune of Rs. 12 crores. There are
no two opinions about it. It is also
demanded that so far as amenities to
the workers are concerned regarding
their privileges and concessions, or
the repairs to the stock are concern-
ed, there is very urgent need that
we should see that our workers deo
not strain themselves. An engine
driver should not be asked to do work
for more than 12 hours. Similarly,
others in the Railways should also
have further concessiens so far as
leisure, rest and leave are concerned.
It is also agreed and it has been em-
phatically stressed on all hands that
the third class passengers are not
getting amenities which they should
get. The greater portion of the in-
come comes from the third class
passengers and even today the posi-
tion is that they are not getting their

dues by way of rest and comfort
which are necessary for them. 1 ap-
preciate that effort is being made

that so far as sleeping accommodaticn
and provision of fans, etc. are con-
cerned, something is being done but
certainly this does not touch even
the fringe of the problem and when
we see the third class passengers
huddled together like cattle, not even
having sufficient air to breath in, we
feel that there is something seriously
wrong with our Railway Administra-
tion. We have also to see that the
shortage that we had about the supply
of wagons to the coal-mines and to
our steel industry is mnot there.
Madam, it is a strange chain of events
that the Minister who was in charge
of steel and who gave statements in

a way implying that the Railways
are not doing their part well, is now
saddled with that responsibility and
I am sure he must feel double res-
ponsibility because he knows how the
industry has suffered or was likely to
suffer. As the Minister of Steel he
charged the Railway Ministry of not
doing things which should have been
done. So now these are the prob-
lems that we have top meet and the
question arises how to meet them. 1
quite understand that there could
be some economy effected in admi-
nistration, I could also understand
that by tightening the administra-
tion and seeing that there is not much
of ticketless travel we could improve
the position. I could also understand
that by taking effective measures re-
garding the new responsibility which
Parliament has placed on the shoul-
ders of the Railway Department,
namely the liability of a common car-
rier for goods instead of being a
bailee, for which they have provided
Rs. 2 crores, and by having all these
things in mind, there could be some
reduction in expenditure. But I do
not think that reduction would be of
a value sufficient to meet the increa-
sing demandg of the Railways. That
is the problem. It is true that it
will be hard to increase any fare.
It would be hard to increase any
freight. We do realise and we do
appreciate it and as representatives
of the people we do feel everyday
that our peaple are being taxed more
and more. This morning, or to be
more correct, last evening we had @&
bomb-shell from our Finance Minis-
ter. Of course. we will deal with
that later on. We are thankful that
it has not been an atom bomb,

Surr SHEEL BHADRA YAJEE
(Bihar): That is in the General
Budget.

Suri1 AKBAR ALI KHAN: Yes, I
am coming to that. So far as the
financial proposals are concerned, we
will not mix them up with what we
are now discussing.
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Sari R. P. N. SINHA (Bxha.r) Or
tax our patience.

Surt AKBAR ALI KHAN:
try not to do it. Now, the position,
Madam, is this. With all these plans
for the development of the country
we have to provide measures and
tighten our belts. Therefore, even if
there is inconvenience, we have to
bear it. If I may be permitted to say
so, if these are the pains, these are
the pains of Mother India for the
birth of a healthy, strong and patrio-
tic child. These are the difficulties
that we are facing. Let us face them
with the full realisation that we want
to face them and this is necessary for
our development.

I will

Coming to the proposals of taxation
here, my own view is that so far as
railway travelling is concerned—and
here my hon. friends of the Commu-
nist Group will bear me out—in the
socialistic countries it is not every-
body who can travel. At least I can
tell my own experience of China,
There in order to travel you have
got to get a permit and a licence. You
cannot go whenever you like as we
do here. In countries like England
and the United States, it is a very
expensive job and at places in the
U.S.A. rail fares are equal to air
fares.

Surr PATIL PUTTAPPA (Mysore):
It is even higher.

Siurt AKBAR ALl KHAN: 1 am
told in certain cases it is even higher,
Now we are to have an increase in
the passenger fares. 1 would have
agreed with my hon. friend if by tax-
ing the first class passengers alone
the requirements of the Rail-
ways could be met. But that is not
so and we know the break-up. For
first class passengers it will be about
Rs. 2 crores and so far as the third
class passengers are concerned, it will
be about Rs. 9 crores. So the prob-
lem will not be met by only increas-
ing the first class fares. Therefore, I

think, in view of the development of
our country, we may agree to the in-
crease of fares to this extent, and
provided the Railway Department
takes all the measures necessary to
control its expenditure and te mini-
mise itg expenditure and to increase
efficiency in the Department, we
should not grudge this increase.

Tue DEPUTY CHAIRMAN: One
minute more.

Surr AKBAR ALI KHAN: Is that
all? How much time are we allowed
please?

T DEPUTY CHAIRMAN: Fifteen
minutes,

SHrr AKBAR ALI KHAN:
finish in another five minutes.

I will

THE DEPUTY CHAIRMAN: There
are many more speakers.

Sarr AKBAR ALI KHAN: As re-
gards freight, Madam, my own view
is that so far as food articles are con-
cerned, this proposal should be modi-
fied, just as there has been a modifi-
cation in the case of giving encourage-
ment for exports and in certain other
respects. Similarly, I feel that so far

as food articles are concerned, the-

proposal should be modified and on
the other things, these freights may
continue as proposed. In this way,
the danger that has been pointed out
and to a certain extent correctly too,

that if the prices of food articles go -

up, that would create great difficulty,
would be avoided. As it is, we zre
at the saturation point. So let us
see that the increase in the cost of

taking food articles from one place -

to another does not indirectly increase
the price of the food article itself. So
I would request the Railway Minis-

try to give their serious thought to -

this matter and modify their propo-
sals to this extent and this will meet
many of the objections on this side
of the House and on the other
also.

side -
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The other suggestion that I would
like to make is tnis. To increase effi-
ciency, of course, you have to tighten
up your Research Section. I hope
you will do that and also tighten up
your Efficlency Bureau. Let Parlia-
ment know at least twice a year,
what has been the work of the Re-
search Section and what has been the
work of the Efficiency Bureau. These
are very important institutions. Let
us make the best use of them. We
know how the Research Section coni-
prises so many things. 1 do not have
the time to go into the details and
show how we can improve operation-
al efficiency by research and so on.

The next thing that I would very
strongly suggest is that the new Mi-
nister should give hig serious thought
to the problems of reorganising the
zonal areas. I think, Madam, that
these big zones do not add to the effi-
ciency of the Railway and if there
are smaller zones, I am sure the effi-
ciency will improve and many other
things also will improve as we desire
them to do. In addition to this, 1
would also say that you have to give
your attention to the backward areas
or regions, I am not being parochial.
1 think India is mine, whichever part
it is, and it has to be ‘developed. But
so far the Railway Ministry has given
much stress and emphasis on the fact
that where there are industries, there
lines should be developed. 1 accept
that. But at the same time, I want
those regions which are now develop-
ing and which are now getting indus-
trialised and now marching forward,
shoulg be looked into and their needs
should be met in an effective manner.

Similarly, the reorganisation of our
States hag brought in certain prob-
lems, Now we have Maharashtra,
Andhra Pradesh and so on and the
reorganisation has brought in prob-
lems so far as transport is concerned.
Bearing these in mind, you will have
to take measures which will meet
the requirements of transport and
communications.

Tue DEPUTY CHAIRMAN: Please
wind up.

Surr AKBAR ALI KHAN: One
word more and I have done, Madam.
Regarding Andhra Pradesh, there are
many suggestions and proposals and
I would not go into them. But I
would appeal that at least two propo-
sals which will not only develop in-
dustries in that area in one State but
as has been stated, benefit projects in
the other State also, should be con-
sidered. There should be a broad
gauge line from Angole to Hyderabad
vig Nagarjunasagar to be later ex-
tended by a broad gauge line to Sir-
pur Kaghaznagar in Adilabad Dis-
trict, I will not dwell upon this at
any length but only say that you
know that Nagarjunasagar is there
and it is a great Buddhist centre. We
also have a very big reservoir there
and there will be industries also. So
the needs of these industrial projects
and the requirements of a religious
centre will also be met if this line is
given due consideration and sanction-
ed, The other line is a broad gauge
line from Kothagudem to Visakhapat-
nam via Bhadrachalam with 5 link
between Bhadrachalam and Bailadilla
which is in Madhya Pradesh. These
are the two lines to which T would
request the Railway Ministry in the
interests of the development of that
area to give due consideration,

I am much obliged to you, Madam,
and before I sit down I would say
that I am not one of those who think
that this is a commercial concern. It
is g national undertaking and I give
full credit to all beginning from the
worker to the officer, to the Railway
Board and to the Minister that they
are managing fairly well this great
national industry and I am proud of
them, But they must not be compla-
cent; they must see that the new
requirements and the new demands
are met with ability and efficiency.

Thank you.

Tue DEPUTY CHAIRMAN: There
being a long list of speakers the House
will sit for half an hour more till
5.30 this evening.
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Mr., R. P. N. Sinha. Please keep
within your time limit of 15 minutes.

Surr R, P. N, SINHA: Madam De-
puty Chairman, I feel hesitant to speak
on the Railway Budget today for the
simple reason that the Railway Mi-
nistry has undergone change recently
and I wonder whether the present
Railway Minister who has a reputa-
tion for efficiency has had sufficient
time to look into the affairs of this
Department and that of the white
elephant of the Railway Adminisira-
tion, the Railway Board, Neverthe-
less T thought it would not be putting
him to too much of g strain or em-
barrassment if I just drew his attern-
tion to some of the facts that have
come out or have been revealed in the
Report of the last Public Accounts
Committee for Railways. I am sure
that when he will have the time to
look into these matters intimately,
when he will have the time to study
that Report, he will have the same
feeling as the Prince of Denmark who
when he found that there was some-
thing very seriously wrong with the
Kingdom of Denmark exclaimed:

“The time is out of joint;
O cursed spite,

That ever I was born to set
it right.”

There are certain facts, Madam, I
would like to draw the attention of
the House to, as also to the Report
of the last Public Accounts Commit-
tee. It is a very tell-tale document.
First of all, I will take the House to
that big scandal relating to the im-
port of wooden sleepers. I have here
a summary of the Report of the Com-
mittee of which I happen to be a
member. It ig a very interesting story
and I won’t take much time to relate
it. Two cases disclosing irregularities
in the purchase of wooden sleepers
from the U.S.A. and Australia were
reported to the Committee last year.
In the first case sleepers worth about
Rs. 65 lakhs were purchased firom
the U.S.A. When the sleepers were
laid in the track they develaped large

longitudinal cracks after they had
been on the line for about a month.
It was also reported that when the
sleepers were spread and exposed to
the sun cracks developed within a
matters of hours, The India Supply
Mission, Washington, was asked 1o
withhold payments to the firm but
they could not do so in view of the
terms of the agreement with the sup-
pilers. The terms of the agreement
were such that it was not the respon-
sibility of the suppliers to refund the
cost nor did it enable the Railway
Administration here to withhold the
payment. Thus an amount of Rs. 65
lakhg is locked up in this transaction
since August 1959. In July, 1961,
the Public Accounts Committee were
informed that the legal aspects of the
case were under active consideration
and a settlement would be reached
with the suppliers at an early date
but the progress made does not appear
to be encouraging. Obviously, the
inordinate delay in deciding upon the
line of action in this case might en-
tail the Railway into avoidable loss
due to deterioration of sleepers lying
unused, due to accidents like fire, and
due to inability to assess precigely the
claim for damages because of efflux of
time.

With regard to imports from Aus-
tralia—this is the second case—sleep-
ers of three species which had not
been approved in the first instance
were later accepted with some tc-
duction in price thereof. A clause
was inserted in the contract, outside
the terms of the tender notice, for
acceptance of the unapproved species
on certain conditions. On the basis
of the evidence, the Public Accounts
Committee came to the conclusion
that the inclusion of even a condi-
tional acceptance in the contracts of
the species which had been excluded
in the call for tenders was a conces-
sion to the suppliers. Because of this
clause in the contract the firm sup-
plied sleepers of the unapproved spe-
cies in spite of protests from the In-
dian Railway Officer in Australia. An-
other interesting feature of this deal
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with Australia was that on 21st March,
1960, the Ministry of Railways decid-
ed that in view of the clear notice
of non-acceptability of the sleepers
already given to the contractors, the
sleepers of the unapproved species
could not be accepted. The matter
was, however, reopened the same day
—this is a serious thing-—on an en-
quiry from the Australian High Com-
mission and a decision was conveyed
on the 23rd March, 1960, that on the
basis of experience available in Aus-
tralia and actual observations made
by Indian inspectors, the species could
be accepted for use in India. The
decision was changed overnight and
in this connection a very interesting
fact revealed was that the person who
wag instructed to inspect the sleepers
in Australia—it came out—was a
partner in the firm of the suppliers.
This is a very interesting case and
that is why I have related it at length.
There are so many other cases which
the Report of the Public Accounts
Committee discloses, like fraud by
travel agents, etc. but there is little
time and I would not like to go into
them.

There is one interesting case to
which T would like to refer however.
There was a halt at a station and
this halt was converted into a cross-
ing station at an estimated cost of
Rs. 3:97 lakhs. Later it was decided
to reconvert the crossing station into
a halt, This resulted in an avoidable
expenditure of Rs. 79,000.

is only one more thing I
hon.

There
would like to point out to the
Deputy Minister and that is about
delays in taking action. The Public
Accounts Committee have repeatedly
emphas'sed the need for quick dispo-
sal of disciplinary cases. But the
position on the Railways still appears
to be far from satisfactory. In one
case an officer was considered to be
mainly responsible for a big loss of
about Rs. 8 lakhg and disciplinary ac-
tion was proposed to be taken against
h'm five years after the retirement of
the officer. The matter was kept

hannigg fire for such a long time.
These are the facts that would show
what amount of inefficiency and care-
lessness there is in the Railway Ad-
ministration and that is why I said
in the beginning that our new Rail-
way Minister will find it rather diffi-
cult to clean the Augean Stable which
he has been called upon to do. This
is about a few of the scandals reveal-
ed in the Report of the Public
Accounts Committee,

Now, I will not take the House to
the innumerable cases of accidents re.
sulting in casualties and all that. We
all know them only too well.

But there are two things which I
would like the hon, Deputy Min'ster
to note. One is about departmental
catering. Members of Parliament, as
you will perhaps remember, have
been crying hoarse for the last couple
of years about it and instead of im-
proving matters things have probably
reached the lowest depths of deterio-
ration. The other day I was coming
and with me there was a friend. He
had his meals at Moghulsarai station
from the departmental catering and
after a while he developed nausea.
And this is nof a rare case; many
people have told me like this.

st FierwE At ;. agd ar far
ghr |

Surt R. P. N. SINHA: He did not
belong to the forward bloc.

Another point I would like to men-
tion is about the dirty state of things
so far as compartments—first, second
and air-conditioned compartments—
are concerned, About this also about a
year back I put some questions and I
got some very unsatisfactory answers
from the then Railway Minister. T
hope that in the new set up thing, our

Railway Administration will,

3 P.M. without increasing the railwa
y

fares, without their charging a high-
er amount for air-conditioned jour-
ney, be able to provide better ameni-
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ties, better accommodation and clean-
er coaches, as is done in other coun-
tries

These are some of the things that I
wanted to draw the attention of the
hon, Deputy Minister to. About the
increase in railway fares and freight,
my friend, Mr. Akbar Ali Khan, has
just now spoken and so many other
Members have also disapproved of the
proposal. If only the Railway Admi-
nistration is able to plug the holes of
wastefulness in its departments, as
revealed in the Report to which I

have just referred it will not be
necessary to increase the fares.
Surt AKBAR ALI KHAN: How

much do you think they will save by
plugging the holes?

SHrr R. P. N. SINHA: Crores. You
have seen that in one case we were
losing about a crore of rupees. There-
fore, instead of increasing the fares
and increasing the freight, it would
be advisable to go into the matter of
economising things and try to stop
the wastefulness that is rampant in
the department. Some of the Mem-
bers in this House and also in the
other House have proposed that a
high-powered commission should be
constituted to go into the whole mat-
ter of Railway Administration. Now,
the Railway Administration has had
a long life. Also, they have had to
face a lot of public criticism in the
press and in Parliament. It is high
time that a commission of this nature
ig constituted, so that it can go intu
these matters. The constitution of
such a commission would not neces-
sarily mean that things are awfully
bad in the Railway Administration. it
is only just to find out what better
methods could be evolvedq to avoid
wastefulness and increase the effi-
ciency of the Railways, I hope the
Railway Minister w'll not fight shy
to accept this suggestion.

Thank you.

l

|

|
|

Surt A, D. MANI (Madhya Pr:o-
desh): Madam Deputy Chairman, may
I begin my obgervations on the Rail-
way Budget with the prefatory re-
mark that the Railway Minister
should be congratulated on the pre-
sentation of the Budget and on his
very talented case to raise Rs. 22
crores for the Development Fund. But
as this talented case involves the rais-
ing of passenger fares—which means
that the ordinary man is going to be
mulcted—it is appropriate that we
should now review the performance
of the Railways. I agree with the
hon. Member, Shri Akbar Ali Khan,
that the Railways have done well,
but they can very well do better and
I think the question of the efficiency
of operation of the railways should
be taken in hand immediately because
it is possible for the Government to
secure the necessary economies in
administration itself which will ob-
viate the need for raising passenger
fares ang for revising the freight rate
structure.

I would like to draw the attention
of the House to the Review of Acci-
dents on Indian Government Rail-
ways—1960-61. On page 9 the num-
ber of accidents that took place has
been listed. The number of accidents
is 1545 and out of these 1035 accidents
were due to the failure of the railway
staff. And among these accidents
there were 129 collisions, which means
that there must have been Joss of life.
The number of accidents, which is in-
creasing every day, goes to show that
there has been a gradual let down in
the efficiency of the Railway Adminis-
tration, This very interesting docu-
ment, the Report of the Railway Board
on Indian Railways—1960-61, Volume
II, contains revealing figures about the
operation of certain Railways. There
are certain N.G. railways which are
run by private companies

SHrr AKBAR ALI KHAN: They
thave appointed a Committee under
Dr. Kunzru.

Surr A. D. MANI: I am going into
the question of efficiency itself. There
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are certain Railways which are still
operated by private concerns Jike Mar-
tin Burns and the Barsi Light Rail-
way. These Railways have done very
well, while some Railways run on
NG lines show a very poor perfor-
mance in respect of the relation of
working expenses to gross traffic re-
ceipts. This only shows that while we
have been increasing the burden on the
Railways in the matter of emoluments
of staff, there has been no correspond-
ing increase in the efficiency of rail-
way operation. I want to say fur-
ther that the Government should now
enquire into certain matters connect-
ed with the efficiency of operation,
namely, the question of regrouping of
Railways. You have the Southern
Railway located in Madras having
jurisdiction up to Kuruduwadi and
Ghorpuri near Poona. It is not pos-
sible for the Railway to effectively
supervise the working of such remote
lines. I am not suggesting that more
regrouping should be done, but the
Railways should prepare themselves
for the heavy movement of steel and
coa] traffic in the Third Plan which
calls for rethinking on the regrouping
of railways. Compact units are better
from the point of view of manage-
ment and operation and it may be
necessary for the Railways to locate
their zonal railways in Nagpur which
will supervise the traffic coming from
Bhilai and the coal traffic from Chhin-
dwara in the Central India fields.

Further, there is the question of
metre gauge railways and narrow
gauge railways, which are all connect-
ed with the problem of efficiency. 1
believe about 50 per cent of the lines
are broad gauge and 50 per cent are
metre gauge lines, Surprisingly en-
ough among the figures given by the
Railway Ministry in the volume sup-
lied to us there are no figures relating
to the wagon and rolling stock
position on the narrow gauge and
metre gauge lines, There is a wide-
spread belief that the Railway Minis-
try itself is getting tired of these
narrow gauge and metre gauge lines,
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where the cost of operation is very
high and the lines are really being run
at a loss today. It is time for the
Government to conduct a full-fledged
enquiry into the working of the nar-
row gauge and mefre gauge lines. If
some of the lines are not paying, it
is better to close them down and leave
them for road transport to step into
the gap and serve the needs of the
public. I suggest that the hon. Minis-
ter in his reply might give the House
the figures of operation in respect of
narrow gauge and metre gauge lines
because I have not been able to find
out from the figures supplied what ex-
actly is the position of these two lines
in respect of railway finance.

Further, there are revealing figures
about the efficiency of operation of the
Railways themselves, of the various
zonal railways. For example, in the
Central Railway, the traffic earnings
for the year ended were 94.95 crores
and the expenses were Rs. 56 crores.
Very good performance. On the Eas-
tern Railway the traffic receipts came
to Rs. 74.81 crores and the working
expenses to Rs. 45 crores. On the
Northern Railway the performance
was equally good. But in respect of
the North Eastern Railway, which
runs through U.P., the traffic earnings
were Rs. 24.42 crores and the working
expenses came to Rs. 22.9 crores. Why
is there so much difference between
one railway and another? And T am
told that the North Eastern Railway
is an area of tickletless travel and my
hon. friend, Mr. Akbar Ali Khan . . .

Surt SHEELL BHADRA YAJEE:
Question,

Surr A. D. MANI: In any case,
there have been many complaints
about tickletless travel from the

Gorakhpur area. They are published
in the press, whatever the reason may
be.

Surr SHAH NAWAZ KHAN: The
reason is that the whole of the North
Eastern Railway is a metre gauge rail-
way.
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SHrI A. D, MANI: That only un-
derlines my point that you should
conduct an enquiry now on the work-
ing of the metre gauge and narrow
gauge lines. If fifty per cent of the
lines are not working on a profit, you
better turn them into broad gauge, or
have road transport to meet the needs
of the public. Now, I would like a
statement froy the Minister why
there is so much of difference between
one railway and another in respect of
cost of operation. There have been
many complaints that there is too
much of centralisation of control in
the Railway Board ang that the effi-
ciency of the railway systems will im-
prove if there is a decentralisation of
control and if the Genera] Managers
are given the powers to take decisions
on behalf of the Railway Board I
would like the hon. Railway Minister
to mention to us what steps have been
taken to decentralise control so that
the zonal systems can function with
efficiency.

There is one other matter I would
like to mention about the efficiency of
the railways, and that is the recent
Supreme Court decision relating to
promotions also being reserved on the
basis that backward classes should be
encouraged seems to have affected
the efficiency of the railways at cer-
tain levels. I am not one of those

who believe that backward classes
should be kept back.

AN Hon. MEMBER: Scheduled
Castes.

Surr A. D. MANI: Yes, Scheduled
Castes. I am not suggesting that Sche-
duled Caste people should not be given
adequate opportunities for coming up
to responsible positions. But the
railways are a technical matter, and
I would like a statement from Govern-
ment that as far as the railways are
concerned they will give the highest
priority to merit and not to any other
consideration. If a collision takes
place and people are killed, it is no
satisfaction to the public to be told
that the Supreme Court judgement
had been honoured and that the people

who have been bereaved should take
it as one of the steps to improve the
backward classes of the community.
I would, therefore, suggest that the
Government should come out with a
clear statement of policy to reassure
railwaymen that merit will receive
the greatest consideration at the hands
of Government.

Madam, I would like to raise a ques-
tion about the Research and Standards
Organisation about whose work we
have been supplied brochures along
with the budget papers. This organi-
sation under the Railway Board, if I
may say so, has done extremely well,
and the fact that the Suri transmis-
sion has been taken over by foreign
countries for experimentation is a
tribute to our engineers. But there
are reports current that some of the
wagons built according to the design
of the Research and Standards Or-
ganisation are not functioning well,
and they have been responsible for
many derailments. One of the reasons
why coal traffic is not going at the
speed expected is due to the fact that
the Bobs type wagon which hag been
designed by this organisation is
capable of producing derailments on
account of its design. It has been
said that the stage has been reach-
ed . . . (Interruption) But we
would like to have a statement from
the Railway Minister on this matter.
The Bobs type wagons have been with-
drawn. There is a shortage of wagons.
The Railway Ministry throws the
blame on the Steel Ministry. But
the Bobs type wagons are not on the
lines because they are producing de-
railments. I would 1like to have a
statement from the Government on the
facts of the case.

Madam, there is one other factor
about this Research and Standards
Organisation which I would like to
mention, and that is that this organi-
sation now is being run by most cap-
able young men who have been turned
out by the Jamalpur Institute. The
Jamalpur Institute has been doing very
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well and has produced very good en-
gineers, but for design engineering it
is necessary that special qualifications
are stipulated for those who are ad-
mitted to this organisation. There was
a Committee appointed by the Rail-
way Board on the Railway Technical
Training Schools, and they submitted
a rveporf{ that men who have taken
a graduate’s degree in a university
have a wider perspective in the mat-
ter of designs, and I would suggest
to the Railway Minister that as far as
the designs organisation is concerned,
there should be a stipulation that the
design engineers must have'a very wide
perspective and must have a full-
fledged university education plus an
engineering qualification. The Com-
mittee itself mentioned the advant-
ages of such a perspective. Further it
is necessary that we should have
foreign technical personnel associated
with this organisation so that we have
the benefit of the experience of other
countries. I am not running down the
work done by this organisation. As I
said, the organisation has done very
well, but to improve the quality of its
work and to see that the BOBS type
wagons are not produced it is essen-
tial that we should have also foreign
technical collaboration with us at the
designing stage.

Madam, the Budget papers have
spoken about diesel traction, and there
is a factory at Banarag which is going
to produce diesel locomotives. I know
that in the United States the rail-
ways have gone over to diesel trac-
tion. I have travelled on some of
those trains, and they go at about 80
miles an hour. I do not know whe-
ther our track can stand a gpeed of
80 miles an hour. In any case there
are far too many collisions for our
trains to attempt that speed on our
lines. But then diesel traction raises
vertain complicated points. A diesel
locomotive has got to be maintained
as a motor car. If there is some de-
fect in the carburettor, then the
motor car breaks down on the road,
and similarly in respect of diesel trac-

tion, unless the maintenance is per-
fect it is not possible to avoid stop-
pages of its working on the rail road.
Further, diesel traction depends on a
continuous and ready availability of
crude oil. If the hon. Railway Minis-
ter is depending on his colleague, the
hon. Minister of Oil, for crude oil, I
would rather ask him to go slow and
take a very cautious step. We do not
know what crude oil we are going to
get from our refineries and we do not
want to depend very heavily on foreign
supplies for crude oil because in an
emergency those supplies may be cut
off. I would, therefore, like to ask
the Railway Minister on what lines
he expects dieselisation to be attempt-
ed by the railways. If they are con-
fined only to the cities, they will be
meeting a long-felt want because on

short runs diesel locomotives have
been found to be very useful.
Tue DEPUTY CHAIRMAN: You

have got three minutes more.

SHRT A. D. MANI:
three minutes.

I shall finish in

Now I would like to mention about
railway fares.  There has been a
good deal of protest in this House,
and I join the protest, that the Rail-
way Minister is trying to mulect the
public. The public cannot stand the
railway fares. I might say from the
figures supplied that the cost of ope-
ration has gone up and it is necessary
for the railways to meet it. But I
would like them to adopt a different
concept of railway finance, namely,
to treat each unit as an individual
un‘t. On broad gauges the cost of
operation was very low. Let the
travellers who go on the broad gauges
not have an increase in the passenger
fares. The narrow gauge lines and
the metre gauge lines are the most
expensive lines. Increase the fare on
those lines and let the traffic go to
the roads.

An Hon MEMBER: There will be
diserimination. (Interruption).
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Surr A. D. MANI® I would ask the
Railway Minister to see the figures in
volume II. Martin Burns’ Barsi Light
Railway have done much better than
his railways. Why?

AN Hon. MEMBER: So many peo-
ple travel on the roof

Surr A. D. MANI: There are so
many people at the top in the Rail-
way Board here. (Interruptions) .
When it is a question of raising, put
it on economic ground. You treat
railways as different units. But 1
would not like to have any rise at all.
I would rather suggest to the Rail-
way Minister that in respect of the
coal traffic there is a very clear case
for seeing that the coal industry bears
at least the cost of transport now
that they are getting it on a conces-
sional basis, and coal occupies g very
substantial portion of the goods traffic
in the country. Why not increase the
tax on it so that the industry, which
has Jegitimately got to bear it, should
bear it. I would like a new approach
to be tried in regard to railway
fares. As I said, let the railways try
to treat it on a regional basis or a
zonal basis and see the cost of opera-
tion.

Madam, I would like to make only
one remark about railway catering
about which there have been protests.
The prices have gone up, and recently
an advertisement was inserted in a
paper calling for tenders for dalmoth
and jelapis. If the State cannot run
departmental catering successfully, let
them hang it over to the private ven-
dor who does the job better and
whose products the public like much
more than the poor, miserable stuff
served by the railway stalls,

Thank you.
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Fonfeqad grar 2 atfy a2 mEr A
q W AeET AW 37 |
SHrr SITARAM JAIPURIA (Uttar
Pradesh): Madam Deputy Chairman,
this is my first opportunity to address
this august House, anq being a new
Member I look forward to receiving
your guidance and assistance and also

that of the hon, Members of this
House.

I have read with attention tihe
speech of the Railway Minister and
carefully heard the speeches of the
Members of this House, and I venture
to put forwarq my views on {his
matter. Madam, I feel that one of
the most important points that needs
consideration that the railways must
plan ahead and anticipate the demand
in such a manner that some surplus
capacity is left. Undoubtedly they
try to meet the demand as and when
itvar?ses, but my point is that the de-
mangd should be anticipated on a libe-
ral scale. There will be no harm if
a certain surplus capacity is left be-
cause, undoubtedly, al} will agree that
transport facilities are among those
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things which help not only the in-
dustrial growth of a country, but also
raise the very living standards of the
people by making sufficien{ transport
available for industrial growth. In
fact, I am reminded of an example.
When sugar was decontrolled, at one
time in a certain region the prices
were very high, but when blocks of
rakeg of train went there, the prices
were brought gown immediately. Why

1 am saying this is only to emphasise |

the point, Madam, that regular trans-
port availability tends to keep the
price level always at a steady level
and at a reasonable level all over
the country. I quite agree that there
is shortage of finance for the develcp-
ment plans of the railways. Here I
would submit and very humbly sub-
mit, Madam, that it is necessary that

the expenditure in the railways should '

be so regulated that, firstly, the tracks,
where they are single, are doubled,
that yards are improved, rather than
that money is sometimes spent on
such items as can be delayed o1 post-
poned for a certain period of time.
When I am gsuggesting this, Madam,
I have in view the econstruction of
certain railway stations. I refer not
only to the new construclions that
have been taken in hand but also to
the remodelling of certain stations. If
the same amount of money could
have been spent, say on more yards
and more tracks, I am sure the con-
dition would have improved and im-
proved considerably. Undoubtedly,
there is neeq for improvement of
overall operating efficiency of the
railways. During 1960-61 the rail-
ways programmed to carry 162 mil-
lion tons of originating traffic. But
as agalnst that they carried only 154
million tons. This is explained by the
Railway Ministry by stating that it is
mainly because of the fact that there
wags less production of steel plants
than envisaged and also that there
was a loss of 3 million tons as a resulf
of a partia] strike by Central Gov-
ernment employees. I do not know
whether it was a matter to be regret-
ted by the railways or it was a boon
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in disguise. Had this 8 million tons
also been offered to the railways I
just do not know what would have
been the situation. How far the rail-
ways have been able to meet the de-
mand is already a well-known fact.
The shortage of wagons has been felt
by everyone. In fact, the target of
goodg traffic which has been fixed for
the end of the Third Plan is 245 mil-
lion tons. I venture to suggest to the
hon. Minister for Railways that it is
not sufficient. Looking to the trends
of industrial production, I find that
it showed a rise of 121 per cent. in
1960 over 1959, and also that during
the first ten months of 1961 it showed
a rise of 7'7 per cent. compared to
1960. This lower percentage rise in
1961 was, of course, que to shortage
of raw materials.

Just to give you an example of the
lack of transport facilities to the ex-
tent required may I refer to the com-
modity of coal? This question has al-
ready been dealt with by some of the
hon., Members, Madam if is a well-
known fact that the Bengal and Bihar
coal fields produce nearly 80 per cent.
of the country’s total coal production
and here the requirement of wagons
every day is to the extent of 6,150
wagons. You will be surprised to
know that the total actual Joadings in
these fields in the year 1961 was only
47686 wagong per day. Not only
that, Madam. In the year 1962, in the
month of January, it has been still
less; it was 4,731 wagons. I just do
not know, if this state of affairs con-
tinues, how the industries are going
to run., In this connection I desire to
refer to a speech of the Chief Minis-
ter of UP. very recently delivered,
where he mentioned that the coal
quota of the State had been reduced
to 2,226 wagons as against 2,996 with
effect from the 1st of May. This
would make the situation all the more
grave. It is a well-known fact that
U.P., my home State, is an industrial-
ly backward State, and if this situa-
tion is allowed to continue, it will
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aggravate the situation still further.
In fact, not only the overall quotias
have been reduced but ic has been
done in case of certain industries like
edible oils also, which were formerly
the responsibility of the Central
Government. This former Union
quotg has now been made a State res-
ponsibility, Coal is not a commodity,
Madam, which can be produced in
every State. It can only be brought
from the producing States and I very
humbly suggest that special efforts
should be made to meet the demand.
If the situation does not improve,
not only will there be loss of produc-
tion but there might also be closure
of mills and factories. In Ahmedabad,
some time ago, the textile industry
forced a closure. Loss of production
means inflation and other tendencies,
tendencies which none of ug in this
House would ever like to see grow. In
fact, if I may submit, Madam, in the
35 per cent. rise in prices at the end
of the last Plan due to inflationary
factors, inadequacy of transport had a
major share.

The question of freight rates and
passenger fares has already been
dealt with by a large number of hon.
Members of this House. It is said
that this increase will give a yield of
Rs. 21'26 crores and it has been justi-
fieq by the hon. Minister on the
ground that the Railway Freight
Structure Enquiry Committee and the
Committee on Transport Policy and
Co-ordination recommended it, I beg
to submit that the recomgmerydation
of the latter committee was that the
existing difference between the low-
est ang the highest freight rates
should be brought down. In fact, the
offic’al assertion that the overall
efic.» will be negligible is not correct
to my mind. I fee] that the impact of
this increase on railway freights and
also passenger fares will mean a tre-
mendous amount of strain on the re-
sources of the country,

There is one point more, Madam,
which I should like to raise, and that
i about the question of exports. I
feel that this enhancement in  the

freight rates is boung to affect our
exports o g great extent. I need not
over-emphasise the need for exports;
it has already been well recognised
in every quarter that export is a must
for us, that we must have exporis in
order to have a favourable balance of
trade and favourable foreign ex-
change earning. I wish to refer here,
for the consideration of the hon. Mi-
nister, to the Mudaliar Committee
Report. The recommendation of the
Mudaliar Committee is for the grant
of a general rebate of 25 per cent. on
all goods put on board. This has not
been accepted so far by the Govern-
ment. I am quite appreciative of the
fact that certain concessions have
been given to certain goods that are
being exported. But my submission,
Madam, is that this has been done
on a selective basis.  The Mudaliar
Committee’s recommendation should
have been accepted. I may also sub-
mit that acceptance of this recom-
mendation will not mean any great
financial strain on the Railways be-
cause, after all, the freight on exports
is a very small percentage of the
total. But this concession will un-
doubtedly help not only the industry
but everybody in the country because
the country will thus earn more
foreign exchange, something which
every one of us would like to have at
a reasonable cost.

Before I finish, Madam, I should
like to touch upon one more point,
that is, about the monopolistic posi-
tion that the Railways enjoy vis-a-vis
other modes of transport. Judging from
the gross inadequacy of rail transport,
I feel that other modes of transport
like road transport, also need en-
couragement. It is also a well-known
fact, Madam, that since 1939 the posi-
tion has been otherwise. All sorts of
restrictions have been placed, finan-
cial and administrative, on road trans-
port. The point that has been argued
by the Railway Administration times
out of number hag been that compe-
tition between road transport and
Railways would militate againsi the
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public servicg obligation of the Rail-
ways because the rate structure is bas-
ed not on the cost of service but on
the principle of what the traffic will
bear. I agree with that contention of
the railway officials. But I would
humbly suggest that it is not only the
question of competition between the
two modes of transport which needs
consideration but that the interest of
the users should also be taken into
consideration, a point which has been
emphasised by the Masani Committee,

There is one point more which I
might refer in connection with coal,
and that is about the brick kilns.
There was a time when one could buy
bricks at a reasonable price with or
without permit for coal. Then came
a time when you could buy bricks at
a cheaper price if you produced a per-
mit for coal. Now a time has come
when unless and until coal arrives on
the spot at the brick kiln, the brick
kiln owners are pnot prepared to con-
sider giving you bricks at any reason-
able price. Why I am submitting this
is because of the fact that this high
price of bricks will upset all our esti-
mates for construction that has been
planneqd all over the country. I would,
therefore, most humbly and respect-
fully submit. Madam that this is a
point that the hon. Minister for Rail-
ways has to consider,

Railways are our largest national
asset. They represent more than
1,520 croreg of rupees capital-at-large,
and undoubtedly every one of us is
most eager to see that its operation is
efficient and that the larger interests
of the nation are served by this great
undertaking. All our good wishes are
towards the fulfilment of that object.
I am so glag that the hon. Minister,
who has recently taken over this port-
folio and is fully alive to the situation
and who has always taken great in-
terest in the country’s well-being and
has gserved the nation to the best of
his ability, will also give to this
problem, which is weighing on the

|

mind of everyone of us, his full con-
sideration. Let me hope that the
Railways will be looked after by him
with a great measure of success in
the larger interest of the nation and
the country.

off WTER  ATUAN WWE  (IET
93) . ITAAMIA wEEAT, TN q37
AGT T o7 7 g 3w EAdA gAT 2, 39
TG H AT A6 ZHIY 79 THT W
Tgq FTH IAfT g€ 2 | ZWe g@i A1
qs FATH GEHGH W gAT FAH F
Fasr F ferd oft wfayed a4y # |z
T qMC N AT WAE 2T § A o
3T AT WG T AT ST TR 2
1 fam-fae we # 99 Y93 SaeaRs
%2, toq f7oq we, vaq Sfufaune e
wifs, o a9y e § A A v |
T TAF! dET gV 2¥ a7 wrEw o f
zaTe za oefufaeeam & z197 o of
#fa® 3af7 2Zidr =0 s o7 2
AFTE &1 1% wiafeFT Ta a7 fFoar
T TG AT FFTAFAT E7 27 200 |
T WIS AT A1 WG9 FZ G I
Al A ¥ R w ooy Fe
T T4 BT AT 6T T HOTE FAT,
A2 WY ZH ARl 49 2 A1 2arT faema
T HIZT A AW | AT A a7 qeE
fif sRTT Yerd greT wafa 2T 2 A1 2w
T WA TAd WT AT BAY FT AR
T AEFAT ZNT FfF ZHE gET
ol 7F ST 39t 22 & 92 vF g
T HHE H OUF AT F AAAE ¢ AT 2
AZT & HFTEAT TG 2301 T F7 AT ZHAT
qFH ZA0 fF ZeA awAas § aga &t
W?ﬂﬁﬁ%ﬁﬁ?ﬂTﬁ?,%ﬁaﬁ
FLAT & &, T FAT THH THIL ST F7H
T TN fF AW zwE 7 fEwm A

-

TR TF !



479 Budget (Railways), 1962-63— [ 24 APRIL 1962 | General Discussion 480

THE & a9 WWEAT & wfear
T E 7 IAT FT AWEAT FT AT AT
w7 A hT @ & 1 A gAa foen
FH AW FAT g 9% fa0 gw7 F70
a1 2 7 faae e ogwme s
Z, @19t % Aweran g fF 9w g agt
et AT 1 AraEEar o ag g0
&Y 21 "t | zafen usfafaeeaw §
ot zwal AEfefes oa= @mr &
ZH O AT gL W AnEfefdw o=
# aA &g ¢ 1 ar oefaffedaa ¥
T g8 IAFT AT 2 | FHET Had Ig
A2 AT g fF FAT SAAT swmaA €
T AT @F § | FAA TG q@T H
ZH AW dFT A4 FL TEHA | 2
TArge § AT UF A q oW faar
a1 W7 F W F HES WA HqAT
v o oy wFE e fF Ze am
mefafasdem &1 @@RE F FUET
T FT AFATE T g (5 THA
Zwa! fal 772 g Zz@1 & | A g
ATEAd # ATHT FAAT ATET 2 AT ZHET
Z 394 fHFa+T Fvay gt @ | afeas
TETIEA FHAT AT IHA fEEr T
IAF 7@ 7 A AR B g B e
H FgA ®9F FT AEATET E1 Al 2 |
ST €747 FGA Z FTEAT 2 A2 AHA
AR &1 TET AT FH TR AT AT
BAT W @ F | Agd A @« OF
Zr 2 ey g FY 99 q@r A
ST H1v T A F 7 @ F7 fam
F17 F | 7z oAy weETEE W
TAGY, {R%0-T¢ F T 98 T I@T
T AT 1T 2 [ S A UF are
a0 7 77 & 2 e oA fa Rt
0ETHE F R FUIT AT, ST
I FATSE B 3@ FAUE, in A HT
3% goTe wqAT | Ar faAr uEE &
&1 s FAT W OFT AW ET AT

[
1
l
|

T THTCHET S0 T G I&T A1 HIA
N % g wreee # o o
Ffam ) S ow A wwd a
A FITF ATZ2H £ IART FA HHGE
© FYT, 93 AT HIT 92 FH(T &
¥ | S UF AT ' T w5 AT qrEew
& S AT ¢ FUS, As AT HIT
&Y AT ®q41 & | a1 g0 @ ¥ fa
TS W T F AT A1 FaAT HAA
¥ &1 AT 2 A7 A veAE ¥ 39 I
FNTE F1 3T 2 faar srar & 517 fow 2z
FTH FLAT AT E | F A &Y FEAT §
% a7 F1E ®ree =R F AF F
BAT E | AT AT ST aeHT miawd
qET FH FIT & ITH1 42 @A FT HW
& f faar m=dnre & 55l ¥ w1
7 foFan 5117 HYT et aF ¥ wEARE g
FACHTL AL S T FOL w7 3
TE F AR EME AT TR A 27 F4E
AT 79 AT T E, TEA A g
& &t #z1 £ % afz vF g wwn s
ZH T BT AT KT F I 43T
qa ft O FTW QT AL AT FAT |

oa Zfea (F F1eqes 77wy
feram stran 2 gaw AT fFAaT awE 2r
T2 | JE 51 oI waran urh
Aaa 2 fswEr 79 zavan fzan, e
a7 wew g fE v ous zad
w1 AT & wifET § owrIEERfEr 4
T T8 T qIHTT AT 22 ATF 37
ZAT 03T FAF 92 799 A4T Z1 THAT 4T |
§ FE1 wwEAT fF ATvET A7 SWIA 37
AT O g FIAATET F4T AR AT 2
#4134 fa1 A% 391 2797 17 2 %
I §2 7 A1 AT ArE T 72 7
AT 21 &7 A1 ZATE TATHE KT AT
T A &l @ |

A SET HT UF WT FETEE ZA47
trfsoer # 2 o fF wafsrr o # 2



481 Budget (Railways), 1962-63— [ RAJYA SABHA ] General Discussion 482

[#ft wrad qreTEe W]

IUY AAH 21T 8 % wAHT 0 wree
# foad mw sy oY Y T avd
STTT &1 ®9AT AR1GT ST FEHAT AT | IAHT
TET § HIEW Zar g fF e #1
a%g ¥ ©3 A1 §¥ A9 ¥qF FT 91T
TaHE HTZUT | AT ST ATAT A7 FAT AT
gu#! fazie sA 341 & fF gmy grg &
ST A ZIAT , IH AR HT g7 A4,
9 AFT FT W gIA | AW FH
TFFT FT AFA @ A1 TAH AT AN FT
& dF F1W AATT AT FFAT & | ATf@T
zw faasn fEaan ag@ =@ sEw 7

zq% wfafwad F sasr =ar frae-
qg dafan #ir ;7 fesEAr =ngar g
Z| qrel {7 ST 9% [T 39% WETT 9T
oET AW gar g fF 0 F0T e
faqr fefe a®w7 #3q o 9% M |
T AW 1 9FS T AfFA qread § faar
feda & St sy Efaq F & AT
deqr, # awEdT g, 59 fart A S
ENIT | 48 9 & 9 § JaIaT g | 39 a1
# ford ot &9 597 7AY AG1TT FT FE a17
ferer 517 & v G997 &1 oY forar )
w4 # AT FATE A 90 4 g
# ST E Y W aee g F At g aur
Fraatfear F@T # | 29 &1 w=IT a7
qgaq H & ®A w7 T g fF S
S T TE WX THE F qAg1 WEE 29y
T | BT EAT ¥ AT KA TET O
I ZIET 2 | AT WG 9F F AT A3
FT gATAT HAT WgrRg &1 faar ar | 2w
FELT 7 AZ ZTA GHT | FIE EA qGH
g91 StEf fF 3% 12y ST 9 e=
TE Z1 A GHIH A I9¢ 0 g ) o
& TR T 977 FomT 9 FOT ART AT
q%S M F AT g8 9 ¥ S o
= T AT FUT T Iq 2 |
EHIX AT TEAT 51 AT TAT AAT gan
g B stei w@2wd v fF @ i ¥

3AT M I WA AMF HK1 AT A | 7
wod § WIHE 97 AEr ST F AT
I H1Z 3@ AT ART 2 | TH AATAT
U AN A W7 F HOVE = AT Y Ay
g1 agaz g fF gmon ead g szl &
aare #1 Afeaf & 1 SRl agd |
a9 3dT 2 | gei =1 a9y Afenr 2
“fea § 9% a9 @us 750 & | 987 UE
q ANT AT & HIT 2T H A § ST
g faar fefz =wer s 2 ) AT A
feFz do@eT & T2 aF S 2 AT FJIaT
gl & fage 91T & | 99 79 27 A 97
FALA AAAT 1 =4 f2aman a1 52T
Favar f& gare a8t ag #1497 2 fF S|
A9 9a9Y Ia% a9 UF feFE Fodev
ZWT FT THY SAWET AT &1 qFAT 2 1
9 7 goree far gqv f& 06y Smgt F1
a #v faar sig A7 faw oF w@eE
@AY F1E gAY AT T AT 72 AT v
a1 fee wodev gm Tfed ) F@i *
T WRET A WA F1 A9 fwAT AT
Fgr & woaT a|F AF g AT @@
FIqeie AF # 0T 92 a1 A=) | A1 2
Tz T qar 4@t fwaq wrawr faar foge
¥ FAT FT T AT E | AT 2 FLE AR
T o FYE o3 A WET AA g &
FEN ¢ FUS AR T aGA 219 & ag
¥ FIZ AW 8 & AT Yo FIE TYAT
age glaT, WL T T AT AT A |
T a7 fne @ gataq aqar Z &+ 59
A7 gL ¥4 fafwex wgg 1 ana
S | TREiN BT SEET AT TEATET )
at ag a1d TAA eAT | W =nted
ST NS gwre A d § A8 aw 8
ZA feqidm 7 wEY A 2 39 F1
T aga 9FwE 21 7R 2 AR 39 a1
# A A g faar s

T 19 &1 | A7 (5% F37 Fredr
F U1 9g FoF & a1 W g ) Y For

-

{6 o & S T FTR T AT @



|

I AF I HI TN TqAT [T FIT;
Fgifs wg “wfoay Feifafafady” g
T oF ¥g7 A ) IEW & | 39N
FIH FA A41 FI fzarad it =nfza
f& a5 qraaET & W= A g @
I AT gFT @y w1 eqfa A&y g
AT TAH ! AET A TS AR S
f SamaT wwq €99 AGY 9419 w4 AT
EREARChE I AR R T L Ol e
myl foaar swqEma a7 9gar 2,
THY FE vATRl, WS AN, I A,
FEIRIAA A7 92397 | \'

gHE AArET 9 a8 f3aeq F7A0
g & o gmd wwEd, 91 9 4
GEFY F 2, 98 ®EE 309 HW Y4 @
G FT AHIAT F 575 TX F Y sar31
g, zafed g6 39 # faee wqe &
=1fgd | ZATT 9§ F9 9EAY ¥ AN [
a3 mfn® 2831 ¥ 4T U ATE A
auid fFar 2 | §3 7 fF F g g€
FME & 45 FT I E AR A 2@ F
f& @zt fram awEaT gar 8 1 dar
&, @ AT &, WY qAr 39 g1 AT
A TR AT 77 gr ST & 1 A
AEH T AR HIWC AT, w9 fF
FTAGT & ATIT ATEA G gH 1 @ &,
FAYE § 7T TF AT 793 § I,
TF Al AT AGE Towll, uE dr gEr
qET AT | W gAA aren Al g
GET AT TT | T GE FAE AT 2,
& a1 v gar GRET T et T g
T, FFEA A3 FAT FI FIE AG AE@AT 7
oa¥ gfear TasT av FEET Aw § WY
a3 F {4 Ty 2 O a6l & feai § ary
ga @ A gS 3 AR GET A
AT B WIF T 4 TR FIgAe
#Y, q1 e AR T F3T F 39 797
SH GATA ATAT H1E T4 8, a7 AHIT &
A ag I TEL q6aT § | 39 938 &
g g, Wife gr-gr sHalrdl &

|
|
|

483 Budget (Railways), 1962-63— [ 24 APRIL 1962 ] General Discussion 484,

FIT ZT g | F2AT AREY THo {IFo
FI WY TATE AET F &, SAH! Forwraai
F1 Wt g & ford g agy # 1 v %,
TF TN g 77 w2579 7reeq 2, 71 fF
fRzmT M #1943 & A gd § fF
EETIAEREC L I TARE R C P R [
o &, TARN A AT NT & I8
I 7 I3 WA §, 977 g A
oy T A1 fF Fay veAy ¥ 1 A weE
FATT § F ) o) BT A d@r 97 H1}
gq qY FIE FEARN AT AZ A AL
=fe 39 o & o, wfad § Ay 9
TAT | WL AT TR Jo o TAIHE F
FF WY I W g7 uF gt §
I A A W ) T A FRA G,
9% fagte fmmad 3 #7 98w &
g N 980 ¢ 5 o1 femad wwr &
WY &, W wEAEE ¥ A gn g,
FAFT 9EA Z W IHET 9T FIT
g & {90 78 gwad #r afed fw
famr felt sfaem & o€ 7w 7 gfaa
F1 | gATR fafares ot faam agar s
fo6d g7 AT 95 0 WY W fF I9%
AT T AT AT ] | FEG! A S
§ gavar st 2, sfew o 2fad R
o€ FAT8 THAT ¥ ey FA1 fegaddy
21 2 1 78 T T@d Fy fasgr, ot gary
I3 AHFT 9§ 79 | 2faq &L AT
agl 3 AHAY F omAT @ g fx
g 73 mfysed A1 & F

ST 98 A F TAHF TN §,
TF A H faAY =9 F g wwAr 20
IH AT WA T AT A | UE I H
Fae UF FANEHE ZAT 2 AR IAH &
Zaqr feaar Wi =% 37 § | AW
3qY §39 Fr FE SMg T e 2,
FEAT A AT F57)T &, A1 S0 % 9T
F7 T AT AT TET § agf 48 T
¥ 399 A T\ g 2 A 7 qAw
gy & | ar wgt aeF g fw I



485 Budget (Railways) 6 1962-63— [ RAJYA SABHA | General Discussion 486

[t warad ATy wrrT)
w1 GETE w0 wEar Ataw gIdr g7 A
faad o i LT FOEEZ AL FAH
¥ fAg Gz #1 ArasgF 4T 2 927 g3
EAFI AGET AT |

za¥ sfafeds 1@ ag Fzar 2 5
g% AW GEO & fay 33-33 #aAl
a7 31 fege faea o whewa g@t 2
A1 FIE Fy AR G A FAAT Al
Faal feaz fae s 2 98 = #1
Fifon a9 W Ggdam a3 (e
amaz Z1 w1 TAT ZET 21 fF T A
fread a1 241 731 21 fagd Are v47
AFT A AT Z1 AT TF A7 A1 F2T 4T
A 39 qu7 fafarzy qes 7 2w F
AT G AT | KA A ol aea
airg ®zo av fvrad 7 R g€ Fqm
F FHAMGT A4 T YATT FAAAT TTAT
1 T FIE FIF AT 2 T TAFT ZHI
THAT 97 T FAT TEAT F TAH] T9A
T HTEAFATZ | ZHTT TAAHE A {07
2|17 q ARATE o 379197 97 A1fqg
T 7T FT AV wmAT § ufgw 7
e gAT 2, gafaq 77 401 797 AT AT
GYAAT =Ry W oW 19w ufg-
w11 &1 AT grIer Far MfEd F 92
FAWT GEE FI, TH HEOTAT AT,
SATET qfFA41 27 | ¥ T 2H A9 #1
TAAITA FIAT F—1 fF 727 37 Al
T FE F——F vAg #r atwr & g
FIE TE-TFS-F 11 wwvar ST A7fEy
FAMF =80 a2 g 747 1 wfy 7 e
TIH A T21 AFAT 2 | 3Fd 95 FI7
AT 6T &1 AZ(A 7 FT ZHH] FTH I A2
AT & A AL AfA A 21 A

zOFE

. g4 I9F FEA T
T WAF AT KA AT T g9 AT

TAT F AT AT ATHIT FT A MTE Fer H
A7 @1 aad fed | st A% F1 a%
I AT T FH 1 AT 1 29y 2T

|
|
|
|
|

|

FEA AT KOF TR AAN { AN
aga qaT ®qay F= famEr zw gAT
FIWO W A7 8FT F 1 /T AT WMTH
HAFF(FTAT, 2 A% G 3HUAAT
afq® g v F747 Afza faay fF
TGy AT A FTTCGFATAT § [ HI4 519
T F7 AR A ATET AT WA EH
A AT 97

4 p.ona

SHrt PATIL PUTTAPPA: Madam
Deputy Chairman, in that great
Shakespearian play Hamlet the Queen
addresses the Prince of Denmark who
was greatly overcome by grief as
“son” and he retorts TDback: “Yes,
Madam, I am too much in the sun”
Whether Hamlet was too much in the
sun or not, the Railway Minister is
now too much in the sun. He de-
serves all our sympathy and support.
He has taken over the Railways after
a great reputation as an administrator
of exceptional ability. But he has to
tax and the man who levies taxes is
not liked by anybody. Unlike the
proverbial lover who has the sympa-
thy of the whole world, the person
who levies taxes is not liked by any-
body. However, if we want to have
the pipe played, we must pay the
piper. T can say this much that two
things are inevitable in life, namely,
death and taxes. No one can of
course. avoid them.

indepen-
great
have

Our Railways since our
dence have been subjected to
stresses and strains and they

| been carrying on in their limited field

remarkably well, There has been a
good deal of criticism in this Hou e—
whether the Railways themselves arc
responsible for them or not, I don’t
know—about these accidents. Of
course nobody likes to have accidents.
But much as I may desire along with
my hon, friend Prof. Ruthnaswamy,
that all accidents should be avoided,
they are after all accidents and they
come without giving any notice.
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In this country the railway passenger
has been 3 victim for a long time. He
want; a large number of amenities.
They cannot be called comforts, they
are bare necessities, like water, light,
sanitation and so on. But even these
have been denied to him for a long
time He may be compared to the pro-
verbial Indian house wife who never
complains, He has a spirit of ac-
quiescence and accommodation which
has no parallel, If he makes hi:; de-
mands felt, they must be attended to.
T do not mean to say that administra-
tion i3 too callous to look after his
interests. But in a developing eco-
nomy the Railways are just part of
our national life and they may not be

100 per cent what they should be. T !

may point out that in our country
there are about 2,500 railway stations
still without light, still without sanita-
tion, still without raised platforms.
‘These have got to be attended to.
These cannot be termed comforts.
These are just necessities which must
be attended to wurgently and with
speed.

!
There is another thing which comes

to the notice of everybody who travels;
that there is very little movement in
in our trains. Once our dear Home
Minister hadg paid a visit to Mysore.
He was then the Railway Minister
and he was travelling from Sholapur
to Gadag. Of course, the train was
moving, but he felt the train was not
moving at all. That is not something
peculiar to that one particular line.
There are many line; in the countiry
where the speed of the train is not
noticeable at all.

As for delays of trains, conditions
are stil] reminiscent of the British
days. In the old Central Assembly
Mr. Anantasayanam Ayyangar who
was a member was once complaining
about the delay in the running of the
Grand Trunk Express from Madras to
Delhi. It was always late and it
never reached the destination in time.
He told the House that a love-lorn
vouth wanted to commit suicide and
‘he fell on the rails and waited for this
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ger. Things might have improved a
little bit now, but there are still long
delays and these cannot be tolerated
Things have got to be improved. The
speed between various stations varies
from 8 to 20 miles, even in these days
of speedy locomotion. This cannot be
termed locomotion and we have to
improve the speed of our trains. To
improve their speed we have to im-
prove our track, we have to strengthen
the bridges and we may possibly have
to electrify the traction, Whether we
should have steam traction, diesel
traction or electric traction, has to be
decided first and proper priorities cet
according to what is best for the
country and for the requirements of
pur Railways, My hon, friend, Mr.
Mani, suggested that diesel traction
was no good. In that case Govern-
ment should enquire, if diesel was no
gooa and steam cannot serve our
purposes, whether we should not go
in for electrification. The target in the
Second Five Year Plan for electrifica-
tion of lines was in the neighbourhood
of 1500 miles. But I am afraid that
this plan target has not been reached.
We may possibly have electrified
about 600 miles of railway track, This
is not g matter for us to be satisfied at
all.

in
wagon

There are many bottlenecks
passenger movements and in
movement, But the biggest bottle-
neck which has not yet been fully
taken into consideration is the opera-
tional bottleneck. That operational
bottleneck ha; got to be removeqd if
our Railways are to serve any useful
purpose, For instance, there has been
a great deal of centralisation which is
causing all these troubles. In various
regions Railway Divisions have been
created and they have been there since
the last forty or fifty years without
any revision. Since they have been
created there has been a great in-
crease in workload which must be
taken into consideration if we are to
have operational efficiency in the Rail-
ways. The time has come to make a
drastic change in regard to the demar-

train, but ultimately he dieq of hun- ' cation of these Divisions.
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Railways, I am sure, have got
Design Sections, where they design
wagons and coaches but I do not think
they have got an Operational Research
Division which is greatly requireq if
we are to tackle operational bottleneck
in the Administration of Railways.
The workloag has tremendously in-
creased and this matter does not
brook any delay.

The other thing that I want to im-
press on the Railway Administration
is that they should resort to perspec-
tive planning. They should not mere-
ly take into consideration this year,
the next year or the year after the
next but they shoulq think in terms of
5 10 or 15 years and plan ahead. The
time has come for the Planning Com-
mizsion to see whether the targets
fixed for the Railways are Dbeing
achieved. If they have not been achie-
ved, they should find out the reasons
that stand in the way and the necessary
remedies must be found out, This
perspective planning would give the
Railways the necessary outlook so that
they could develop on proper lines and
hold out an assurance for efficient
running. We are in the first year of
the Third Five Year Plan. At the
end of this Plan due to increased pro-
duction our developing economy would
necessitate the movement of goods on
a gigantic scale, I do not know
whether the Railway Administration is
aware of the task to which it has got
to address itself. Possibly after five
years we may have 100 million ton-
nes more of goods to be transported
on our Railways. I do not know
whether the Railway Adminstration is
aware of this. It is time that they
planned ahead so that the Railways
could work with greater efficiency.

Tue DEPUTY CHAIRMAN:Two

minutes more.

Surr PATIL PUTTAPPA: There is
another point I want to bring to the
notice of the Railway Administration.
New lines are being constructeq in this
or in that part of the country. I would
particularly mention the Hassap—-

, broad gauge line.
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Mangalore line. The Railway Admi-
nistration knows full well that metre
gauge is not paying as much as the
If that be the case
my humble suggestion to this House is
that instead of metre gauge line being
laig between Hassap and Mangalore,
they should go in for a broad gauge
line ultimately connecting it to Banga-
lore. Bangalore being one of our im-
portant cities, being the Capital of
Mysore State and also being a place
where important defence industries
are set up, it is better that Bangalore,
is linked up by this broad gauge line.
I would also suggest that a broad
gauge link Dbe established between
Guntakal and Bangalore so that Ban-
galore would be connected with the
rest of India, To carry more traffic
from Hospet and Sandur to Madras
they propose to lay a broad gauge
line from Hospet to Guntakal. After
all, Hospet is not far away from Hubli
in the Southern Railway. This line
from Guntakal to Hospet may please
be extended to Hubli so that when
due to persuasion from Maharashtra
and in the light of the requirements
of that area the Railway Administra-
tion puts in a broad gauge line from
Poona to Miraj that could be extended
to Hubli so that the whole of that
area may be interlinked with the rest
of India.

I would also like to impress on this
House that there is 3 small metre
gauge line from Sagara to Talguppa in
Mysore State connecting the Shera-
vati Valley Project. It is only about
nine miles and the Railway Adminis-
tration feels that there is not adequate
traffic there and that it should be dis-
mantled. My humble suggestion to
the House is this that instead of dis-
mantling that line, it should be ex-
tended up to Karwar so that Karwar
may be interlinked and the ore traffic
could flow smoothly to that port.

I would also like to make a sugges-
tion that since Rajasthan is very near
to our friend across the border, Pakis-
tar line from Jaisalmer to Jaipur has
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to be constructed so that we can im-
prove our defences in that sector of
the country,

Lastly, there has been a great deal
of criticism  about air-conditioning.
Those who are in a po-ition to pay for
these super-coaches, let them pay but
my humble suggestion to them is that
air conditioning should be ntroduced
in third class coaches. If that is doné,
the poor humble master from whom
we all derive our authority would be
very much pleased and would say that
hi; representatives are doing somé-
thing in his favour. Therefore 1
woulq with all humility suggest "to
this House that air conditioning be
introduced in third clas: coaches and
electrification of the track be intensi-
fieq as early as possible.

With these words, Madam, I con-
clude. }

Surt EBRAHIM SULAIMAN SAIT
{Kerala): Madam Deputy Chairman,
I rise to take part in this discussion
on the Railway Budget and I dm
thankful to you Madam, for giving
me this opportunity to express my
views on the subject. At the very

[T Vice-CuArrman (Dr. A. Sussa
Ra0) in the Chair.] |

|

outset I would very much like 'to
welcome our new Railway Minister,
‘Sardar Swaran Singh who has taken
up this great and arduous task of see-
ing that this greatest national asset,
that is the Railways, work with more
angd more efficiency to the satisfaction
of the common man and to the advan-
tage of our country as a whole. T earn-
extly hope that with his ability and
talent he will build up the Railways as
the pride of the npation. Mr. Vice-~
Chairman, Sir, it is needless for me to
point out here as everyone knows it—
‘that the Railway;s are our great nation.
al undertaking and it is the Railways
which have during the last century
contributed greatly to the consolida-
tion of the sense of national unity
and economic development in this
country. It is therefore, I demand,

|
|
|

Sir, that the Railways'must- not be
looked upon, as my learned friend,
Mr, Sapru, rightly pointed out yester-
day, from the point of view of profit-
making alone, but there should be a
human approach to the whole pro-
blem from the national point of view,
where not only the interest of the
workersg is safeguarded, but also the
facilities, amenities and the comfort
of the common man should be the pre-
dominant ideal of the Railway Ad-
ministration, Permit me to point out
with all emphasis that the Railways
earn their income not so much from
the air conditioned or first class pas-
sengers—for whose amenities more
consideration is given—but the bulk
of the income derived by the Railways
comes from the Third Class passengers,
Ang it is to the comfort and necessities
of these Third Class passengers that
the Railway Administration, I regret
to say, pays very little attention. On
the other hand they are being de-
manded to pay more and more, but
basic facilities and amenities are not
provided for them by the Railway Ad-
ministration,

Sir, I am not one of those who criti-
cise everything and can see nothing
good anywhere. I admit that there
are certain good features in the Rail-
way Budget that has been presented
to this House. There have been deve-
lopments in the various fields of acti-
vity, The manufacture of electric
and diesel locomotives is really an
achievement worthy to be proud of.
We have got thousands of miles of
new track. There has been an in-
crease of fifty per cent in the acquire-~
ment of wagons. The Railways have
been able to handle an increase of 20
percent. in passenger traffic during the
Second Five Year Plan. All this is
good, I have great appreciation for
all this and I congratulate the Rail-
way Ministry on all these achieve-
ments. But my point is that all thisis
not sufficient gnd it is not adequate for
this great country with its huge popu-
lation marching ahead with the ideal
of a gocialist pattern of society. To-
gether with this, what has shocked
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the nation and has made the travel-
ling public deeply anxious i; the fact
of the numerous accidents, minor ana
major, since last year, causing untold
damage and hardship to the lives of
hundreds of men and women in our
country. These gccidents go to prove
that something is wrong somewhere
and al-o go to establish the inefficien-
cy of the railway department. This
black mark on the Railway Adminis-
tration has to be removed and the
matter has to be taken up very sin-
cerely and earnestly, so that railway
travel in the country could be made
not only better but also safer for the
people living in this great land,

Sir, we today have railway lines
spread out throughout the length and
breadth of the country. But here
again in certain areas there is con-
centration of railway lines and on the
other hand, certain areas which are
really backward and deserve more at-
tention are neglected. It was only
yvesterday that my learned friend, Mr.
Gurupada Swamy, pointed out that in
this neglect the South comes fore-
most. As far as my State of Kerala
is concerned, conditions there arg still
worse. It ig really surprising that in
these days of progress and develop-
ments there are vast areas in my State
of Kerala which have got no means
of communication at all. The Ernad
area in the Malabar district lacks faci-
litieg of communication which keeps
this area perpetually backward. The
people of this State, the house should
understand, have been suffering due
to this great drawback. As you are
all aware, literacy iz the highest in
my State of Kerala. But with this
literacy there is also the acute pro-
blem of unemployment. This is be-
cause no industries are located there
and no development projects are start-
ed there just because there are no
communication facilities. There are
no railway lines. For example, all of
you must have heard that Allepnev is
one of the important cities in the old
Travancore-Cochin area, which was
once a very flourishing business and
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industrial centre. But now the condi-
tions there are deteriorating just be-
cause of the lack of communication
facilities and railway lines. So also
is the case in the Ernad area of Mala-
bar District which has no rail con-
nection directly with Calicut the in-
dustria] city of Malabar and Feroke,
the timber yard of the South. There-
fore, I demand most emphatically
that  the Railway Administration
shoulq give more attention and im-
mediate attention to the construction
of railway lines connecting Kayamku-
lam with Alleppey and also connect-
ing Feroke with Ponnani. This will
go a long way in solving the miseries
of the people living in this area and
in solving the unemployment problem
there.

I cannot really understand, permit
me to point out, the step-motherly
treatment that is being given to the
State of Kerala by the Centre. T want
that it should stop. T am not asking
it on the basis of regional claims, but
I say that if you imorove the condi-
tions in Kerala, make i more pro-
gressive and more prosperous, then
our country progresses, our people
prosper, and that is our main ideal of
the Administration.

Sir, I feel it is my duty to urge for
more facilities ang amenities to be
provided for the Third Class passen-
gers, in all lines, throughout the
country. The overcrowding problem
has to be solved at all costs. In
North and South, everywhere and
more particularly in the South, when-
ever I have travelled I have found
human beings travelling in third class
compartments not as human beings.
but ag sheep and cattle. This situa-
tion must stop. Something has to be
done for this and the Railway Ad-
ministration must give it the utmost
importance. I  demand, therefore.
basic amenitieg not only in trains, but
also in the canteens, waiting halls and
railway stations for the common man.
Also, T want extra running of trains
to reduce the rush of travelling public
on the railways.
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Another question of immediate ne-
cessity is the construction of over-
bridges, and the need of making our
trains run to time. This has been
stressed by my learned friends, Mr.
Anwar ang Mr. Pattabiraman, yester-
day. So, I would not go into them
in detail. I only wish that the Rail-
way Administration takes up the mat-
ter of the construction of overbridges
and punctuality of trains seriously
and immediately.

|
Lastly, I hava to oppose and I
feel it my duty to oppose with all
vehemence and vigour at my command
the increase in the fares, particularly
of Thirg Class passengers. I do not
mind if TFirst Class passengers are

asked to pay more, ten, twenty or
twentyfive per cent more. That is
immateriaj] to me, because those

people cap afford it. They can pay
more and can travel with pleasure
and comfort. Bui the increase of
fares of Third Class passengers is not
only drastic but highly objectionable.
Today, as the House is aware, the
common man is already burdened so
much with daily increase in the prices
of the essentials of life that the increase
in the fares for railway travel, which
is also an essential thing in life, will
take the life out of the common man
and poor masses of our country. I,
therefore, appeal to the Railway
Ministry to announce cancellation of
the increase in fares, tap other sources
of income and devise vigorous mea-
sures to check ticketless travel. Just
now my predecessor said that there
are ticketless travellers to the extent
of lakhs and lakhs, if not croreg in
number. If these ticketless travellers
are properly checked just as my
friend Mr. Anwar suggested yesterday
and if a vigilance squad could be
established to take wvigorous action
against ticketless travel we could save
crores and crores of rupees for the
railways. By so doing, by collecting
revenues from other sources, and by
tapping other sources and by an an-
nouncement of cancellation of an in-
crease in the third class fares, the
Railway Ministry will be earning the

I

goodwill of lakhs and lakhs of the
travelling people. Finally, I request
you most humbly to have a human ap-
proach to the whole Railway problem,.
not from the business point of view,.
and not from the point of view of’
rupees, annas and pies as I pointed
out before, but mainly from the
human point of view because it is a
great national asset, and we want to-
make this national asset really to be-
the pride of our country and the
nation. Please do consider this pro-
blem of the railways with a human
approach and do consider the demands
of the workers with sympathy and
provide all facilities and amenities to
the travelling public. If these two
ideals of satisfying the workers and’
giving all facilities and amenities to
the common man are kept in view, I
am sure that efficiency and sufficiency
in our railways will definitely im-
prove, and the railways will definite-

ly become the pride of our nation.
Thank you.
Surr NAFISUL HASAN  (Uttar

Pradesh): Mr. Vice-Chairman, I am
afraid that within the limiteq time at
my disposa] it will not be possible for
me to touch the various important as-
pects of the Railway Budget. I have
carefully read the speech of the hon.
Minister and also the White Paper on
the Budget supplied to us. T am of
opinjon that by and large the ad-

" ministration of the railways has been

satisfactory. The most prominent
feature of the present Budget is the
proposal to increase the  passenger

fares and also the goods freight. Much
has been said on the subject both in
favour and against. In my opinion at
the present juncture in the life of our
country, when we are in the midst
of the Third Plan and when accord-
ing to the proposals contained in the
Budget the resources of the railways
are to be developed to meet the de-
mands of our developing economy, I
think a case is made out for an in-
crease in the fareg and freights. I
feel, however, that before the Govern-
ment levies any taxes, it is its duty
to explore all possibilities of economy.
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I do not know if all the possibilities of
economy in the administration of the
railways have been explored. I there-
fore urge that if it has not yet been
done, it should pbe done now. There
are many items in which economy can
be effected. By proper supervision
the revenues can be increased. My
friend, Shri Bhargava did mention
certain things, and T think that if pro-
per supervision is exercised, the re-
venues of our railways can be in-
creased.

There is one other consideration, and
that is that when we have to levy a
tax, we have also to consider the pay-
ing capacity of the persons on whom
the tax ig to he levied. We know that
our common man is already suffering
under the burden of indirect taxation,
and it is very doubtful if a third class
passenger will be in a position to bear
the additional burden of about 10 per
cent increase. It is for the Govern-
ment to see after exploring all possi-
bilities of economy if they can reduce
the burden on the third class passen-
gers by o small percentage. I think
that will be an action in the right
direction.

As regards freight, the proposal is
that for transport up to 40 kilometres
there will be an additional charge of
50 naye paise per tonne, and there
will be a charge of rupeg one per
tonne for all distances above 80 kilo-
metres. I also find that it is only
traffic in respect of export of manga-
nese ore that is exempted from the
operation of this additional burden.
Coal will be carried at the enhanced
rate. T would like to know why it
is that only manganese ore is exempt-
ed. There are other commodities
which are exported and naturally
when we are encouraging exports at
present, not only for our industrial
development but also to have foreign
exchange, there is no reason why
other exportable commodities should
be made to bear the additional burd-
en. Unless there is some proposal to
give a rebate on articles which are
actually exported, I think our policy

for increasing our exports will suffer
on account of this additional burden.

Then, we are also developing our
industries. Coal is the base of deve-
lopment of all our industries and I
doubt whether it would be in the in-
terests of development of our indus-
tries if additional freight chargeg are
levied on coal. The cost of produc-
tion is bound to increase. For our
internal consumption I do not mind
that, but our industrial policy aims at
producing goods which are to be ex-
ported. And howsoever little the ad-
ditional burden may be, it will prevent,
us from offering our goods at compe-
titive rates in the foreign markets 1
hope that if possible, some lesser bur-
den should be placed on the transport
of coal or it should be exempted from
this levy, Then there is another pro-
posal. It is said in the White Paper
that the policy is that transport for
short distances should be giscouraged
by rail and instead of rail, road trans-
port should carry the traffic for shor-
ter distances. But why thep this 50
nP. for 40 kms? Why not have the
same rate—full one rupee for 40 kms.
or whatever be the distance? Or if the
Ministry wants to reduce the rate for
40 kms. it may place it at 76 nP. in
order to discourage the carriage of
goods by rail for short distances., Nor-
mally also, people will not carry goods
over short distances by rail because
they have to take their goods to the
railway station and from the other
railway station to the place of in-
dustry or where these goods are re-
quired. If the goods are taken by
road, they do not have to be loaded
and reloaded again. The truck
reaches the place where the industry
is situated.

For the last two years, the part of
the country from which I come—I
mean the Uttar Pradesh—has been ex-
periencing an acute shortage of coal,
with the result that the quotas of the
kiln-owners and other industrialists
have been reduced at some places to
half. That is all due to the shortage
of wagons, not that there is any shor-
tage in the production of coal. This
vear, I understand, these personsg were
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also allowed to purchase coal from
Jharia and to transport it by road. I
am told that they experienced very
great difficulty at the Sone River which
is in Bihar There is no road bridge
over that river and the trucks and
cars are transported from one bank
to the other by rail. The charges are
very high and coal trucks are not
allowed, with the result that those who
brought their coal from Jharia had
to unload it on the eastern bank. The
coal had to be brought by boats to the
western bank, and they had to find
new trucks into which the coal had
to be loaded again. I would suggest
that until such time as the Railways
are able to have a satisfactory supply
of wagons, some arrangement should
be made to facilitate the transhipment
of coal over that river.

There is only one point more to
which I would draw your attention.
I regret to fing that in the Railways
the system of reservation of seats was
introduced in the case of promotions.
I yielg to none in my desire of seeing
that our backward people and people
belonging to the Scheduled Castes
and the Scheduledq Tribes are uplift-
ed as soon as possible. They should
be helped in every way possible. T
had something to do for a number of
years with the services in my own
State, and I can only say that the
application of the principle of reser-
vation for promotion cases is very
vicious. Tt was a great mistake on
the part of the Government to have
applied it to the cases of promotion.
I have with me the recent decision
of the Supreme Court, and also the
prder of the Madras High Court. The
case was that promotion from one
grade af court inspector was to be made
and the direction was given that reser-
vation was to be made for the back-
ward or the Scheduleg Caste people.
A person who had been promoted in
a temporary capacity went up to the
High Court of Madras in a writ peti-
tion. That bpetition was allowed on
an interpretation of article 16 (4) of
the Constitution. According to that
High Court. this reservation of seats
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in employment could be made only in
cases of direct recruitment. That
decision of the Madras High Court
has been set aside by the  Supreme
Court. It was in September last year
and according to the interpretation of
the Supreme Court—that decision is by
a majority of three to two it is open
to the Government to apply that prin-
ciple to cases of promotion also.
According to the Supreme Court, the
wordings of . . .

Tue VICE-CHAIRMAN (Dr. A.
Sueea Rao): You have to conclude
vour speech. Your time is up.

Surt NAFISUL HASAN: 1 seek
your indulgence for two or three
minutes more. This is an important
matter in my opinion. I seek your
indulgence.

Tue VICE-CHAIRMAN: (Dr. A.
SusBa Rao): That is all right.

Suri NAFISUL HASAN: Now, the
whole effect of the decision of the
Supreme Court is that the action of
the Government is not wultra wvires.
It does not in any way mean that the
propricty of that action cannot be
guestioned. We have got to consider
whether that step was proper or not.
In this connection, I may just men-
tion that ip all services, promotion is
based either on the basis of seniority
with the rejection of the unfit—this
is one criterion—or on merit or effi-
ciency. Of course, you cannot ignore
the question of seniority even in that.
The third criterion is that of seniorily
end efficiency combined. Now it will
raean that by offering reservation to
eny particular class of people we Jlet
go all these principles which are
necessary for maintaining the effi-
c'ency of the services. Imagine, Sir.
a person who is working in the lowest
grade going above the person who
had been working in the higher grade
without being more efficient either.
Ang what will the effect of such an
action be on the persons who are
more efficient and who are more
senior? Simply they will become
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absolutely indifferent to their work,
they will cease to take interes{ in
their work, human beings as they are;
they are not angels. If they think
that a person who haq started service
at the same time goes over them, not
because of any merit, not because of
seniority but because he belongs to a
particular elass, do you think, Sir,
that it will be possible for you fto
maintain the efficiency of the services?
There will be discontent; They are
bound to be. I find that a committee
has been appointeq to enquire into
the recent accidents in the Railways.
I cannot possibly forestall the conclu-
sions of that committee, and T do aot
know if this state of affairs, i.e. pro-
motion to those who do not deserve
it, has hagq something to do with the
lack of efficiency of the services as a
whole and the indifferent attitude
which the railwaymen adopt in their
day to day duties.

THE

VICE-CHAIRMAN (Dg. A.

SuBBa Rao): Yes, it is time; vyour
time is up.

SHrRr  NAFISUL HASAN: One
minute, Sir.

THE VICE-CHAIRMAN (Dr. A.

SuBBA Rao): I am Very sorry; wvou
have already taken twenty minutes.

Surr NAFISUL HASAN: All right,
Sir; thank you very mych.

Surr H. V. TRIPATHI (Uttar Pra-
desh): Mr. Vice-Chairman, let wme
first greet our new Railway Minister
who presenteq this Budget for the
first time. We expect of him that he
would do his utmost to maintain and
also improve the level of railway
working to a greater degree.

I have not stood here to raise any
fundamental questions of very great
impertance, because that has been
done already by  eminent persons,
persons seasoned in their task. T have
very few things to say and I am say-
ing them because they have been
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neglected so far, and they are minor
things, one of them regarding the
condition of the travelling ticket exa-
miners. I am told they are not given
railway quarters for their residence.
Secondly, there are the cases of some
train examiners in eertain cections,
who have not the benefit of the same
working hours which their brethern
have in other sections; specially those
on the Hardwar-Dehra Dun line have
got their complaint.

Then a question of fundamental im-
portance arises and that is, when a
passenger purchases a ticket, he must
be assured of his seat. If his seat is
not ensured, that means you throw
him to the wolves. He is permitted to
get into the platform and find his
own way out; he has to fight with his
co-passengers inside the compartment
to get into it. They are ruthless and
reckless and he has to suffer indigni-
ties at their hands since they will not
allow him in and callously we have
to see this scene, because there is no
way out. The passengers enter a
train and they are kickeq out by
those inside. And why is it so, Sir?
It is because we have not secured or
given any security about their seats.
VYou go to the bus stands. There may
be difficulty in purchasing your tie-
kets; there may be uncertainty whe-
ther you will be able to purchase a
ticket or not. But once you have
purchased the ticket, you are assured
of a seat; there can be no two opini-
ons about that. But not so in the
Railways, and I am puttng a case in
point. Hardwar is an all-India pil-
grim ecentre, Thousands of persons
daily come to take their bath at
Hardwar. Day in and day out they
come there. Not only is it a pilgrim
centre where people flock every year,
but every six years and every twelve
years there is the Kumbh fair when
millions of people come and take their
bath. Here, of course T must eon-
gratulate the Railway Ministry for
their efficient arrangements this year
enabling fhe pilgrims to attend the
Kumbh fair. But it does mnot end
there. The question is one of daily
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occurrence; the pilgrims start from
Harawar back, or they come to Hard-
war, They are poor p.lgrims, pil-
grimg who have faith in divinity, pil-
grims who have faith in the Ganga,
pilgrims who have faith in God. They
are’ poor pilgrims and they get in
there . not. because they have money to
go in for luxury trips but because
theéy have faith in God and the holy
plate. - What happens is this. Dehra
Dun:ig a big city. Concessions are
given to tourists for Mussoorie and
Dehra Dun, and naturally the train
is  already overcrowded when it
arrives at Hardwar station. Dehra
Dup is a big town and already it ac-
counts for many of the passengers
and' thenr the tourists and the conces-
sion. ticket holders are found in large
numbers there. So the train is al-
ready overcrowded, and when it
reaches Hardwar there is no accem-
modation for the pilgrims there; I
refer to the tra‘n that goes to east, to
Lucknow, to Banaras, to Howrah;

that is the train running up to How-

rah, and the people from Howrah
come to Hardwar as well as to Dehra
Dun, and the people from Hardwar go
up to Howrah. Now one train does
not suffice. People come in the morn-
ing and try to go back in the night,
and there is only one train at night.
The matter wag pressed that one more
train. should be allowed from Hard-
war eastwards, that one more train
should be allowed to Delhi, and one
more train should be allowed to the
west from Hardwar. This matter
was agitated before Shri Lal Baha-
dur Shastri, who was good enough
to say that the station would be up-
graded and that it would have some
facilities. Then the matter was pres-
sed before Shri Jagiivan Ramiji, our
fermer Railway Minister. It was
also discussed in the Zonal Com-
mittee where the principle was ac-
cepted and a train was started from
Hardwar to Howrah once a week.
Another weekly train was started
from Hardwar to Banaras ,and it was

started in the month of November
or December when there was no
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peak rush at Hardwar, and the peak
rush at Hardwar is during the sum-
mer months, from March to October.
But immediately, when the month of
May came, all these facilities were
taken away and the train was shunt-
ed off to Dehra Dun again, They had
a full trajn coming from Dechra
Dun, but one full train is not enough

for them. But any train coming

from Hardwar must be shunted off
to Dehra Dun

before it comes to
Hardwar back again. The appalling
conditions of the pilgrims at Harg-
war has only to be seen. The ira-

gedy of it is that sometimes
5 PM. we find the child being left
. behind and the parents go-
ng on the train, wife being  left
b@ind and the husbang boarding the
train the daughter being left behind
and the mother getting into the train
and the man being left behind anci
the wife and children remaining on

thie ?rain. _ I do not know what is the
spemal‘*thmg in shunting it off once
the point ig accepted.

. I say with
great humility that ng parochial view
ghould be taken in these matters, It
15 not a question of Dehra Dun and
Hardwar. Somebody gaig that it had
become a prestige question of Dehra
Dun ang Hardwar. Give them ten
of.;her trains, we do not mind, but
glve us only one train where the
people immediately after taking their
bath in the evening can come

‘ and
Octupy the'r seats in the train, not
ln_ .a helter-skelter way, rushing
within ten minutes to take up their

seats, but come in g peaceful angd
calmly way because there are thou-
sgnds of pilgrims. It is not a ques-
tlpn of orle or two passengers. I say,
Sir, with the greatest humility—our
Deputy Min'ster is here. He belongs
to that area. Probably he feels that
he may be called g partisan if he
gives a special privilege to Hardwar
—I appeal to him not o feel that way
but to do the right thing.

Unfertunately, there jis no road
traffic between Hardwar and the
East. There is no roadway because
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there is no bridge over the Ganga
and the Luxur-Belwala bridge over
the Ganga does not give way to road-
way traffic.  There is no roadway
traffic between Hardwar and Morad-
abad or between Hardwar and
Bareilly or Hardwar and Lucknow,
Of course, the day the Belwala
bridge is opened for traffic or an-
other bridge is built over the Ganga at
Hardwar, I shall never be so insist-
ent because then the leeway can be
made to a great extent by the bus
services. Today  between Hardwar
and Dehra Dun there are 11 bus ser-
vices running, between Ambala and
Hardwar there are 7 bus services
running, between Delhi and Hardwar
there are 11 bus services running. I
am not speak'ng for them though I
do wish to say again with the same
emphasis—there is not so much of
clamour about it—that you cannot
put back this thing, but let there be
a daily, not a bi-weekly—that is not

of much use except to Dehra Dun
passengers—train because the pass-
engers do not know when the train
comes and goes. They come from

their homes on a certain day, on a
certain ausp‘cious day, and they wish
to leave as early ag possible.

Now, Sir, there is another import-
ant factor. At Rishikesh there is an
antibiotic factory going to be deve-
loped which will incorporate a labour
force of 15—20 thousand, and mnear-
about Hardwar a new township is
going to grow up. Naturally the
railway station has to be developed.
The station has to be upgraded and
besides that, trains have got to be
starteq whether you like it or not,
and I, Sir, most humbly request the
Railway Ministry to do justice lest it
should be said aga'nst us that we
only tax the passengers without giv-
ing them the basic facility of secur-
ing a seat for themselves in a respect-
able way.

Sir, I would not like to take any
more of your time but this little
time that I have cared to take today

6
I have done so because I felt that I
might not be dong justice to the
constituency  from  where I come.

Thank you.

ol ;MTo THo @iEFT (WA
G3T) AR SYAATAA WR R, A
geraRE A 0 ad AT WS 5"
T H IAE weATes & are §
HIATEAT #7 2 W7 aga & gama fad g o
SH A9 & § GHAT FAT § AL ITH
agafa wre FTAT g 1 ST 4gd ¥ a@
faat 17 & gaaRt QTR AT HA HTAITHAT
T e Ifer N d Smarga g o @ g
SEFT FEOT WL FETAT 5 HEA & A
A Y geET & g @A 6
I FA HEAT § | FATT 9
ZqAT a9T & {6 Wred &1 gey el
g1 afFT @7 g7 & T a8 gs Igd
FAIR & M7 qOT & W & AT
AT 3H GG T ARG AT a1 37 AU
F gTed @91 BN, dg U™ E=H quH
qFT & | 4 FT AT FET AN gHIK
A 2, I AT 9qr e 6 FE
g ¥ FT FEAAA ¢ AL FE G
T4 faega 7€ & | gAY GTT § FE
feew o0& & fF 987 51 218 M QO A1
A fier aF I F Q9 & TRl g g |
agd 7 @ 09 # fagiT ag @ @i
fF vera T 19 21w SfEwE A
T LA <FT TH A AT qMEE AT AEH
FE A AR THERTT F7 | qET & g
e faeen gamr & salE OF €, S@l 9%
@l A7 aga AEeEEar € | ® qwear
2 5 sea1 Few ag @ fF @ aw At
¥z s &1 Fre gfafafaea &g
qfemvesd § wg 721 WY A0 A T
et /o g &1 Sfafafrea @ @6
FTE T TAEAEAT TG & | AT AT FgT
Fr A TSI dgd FAW fEErg
FT g AT o & AT F A § W
T AN AT 2 F AT & Aged a8l
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o T & | gl 5 A & AT
i Fet 1 S W 2 | R O
e arg £ | FEfAU WE g §
am 7 % § qunfer = & ag @
g aTe ® ol & ufaw fewsed
o FvH ST ST Slsred F, 9EAy W0
qHETH &, SHT g F9A H Wag F |

§ mEA &1 qEg AR T e
arzar £ | fe o ¥X FE A9 gA §
ST F AEd ¥ AT e 1  ifEE
FEAT | gl HT T FE IH GAE
f gfy & S wTOR AT TG Al 98
T Fr aer fewe g1 S 6 T
ST AR AEEA ¢, IET AR
qued vEdT § FEN gued g | wad
F3r wHeqT @1 A7 AR adE A
qeqe fqet &1 2 1| 98 UEH TAERT

2| a8 A AT STad &1 A
¥ | gl wfaway mfeamr a1 el &
3 wfe afst avafea W1 98T sz AT
g aAn § S T FHe g
St T 2, SA o wema g
50 ad § F1hr atqer mwfa e
qFdr g | IR SaaT FW & fag,
ST faww #v & fa, a8l 9% Wa
AT AT FEG WAEF & |

ot AEFA @ AT EE |

st MTo THo @igHET : Lhank
you very much. gy ge1¥ faven w3z
FT W AT g |

s7: famenaT AataTast dycfear:
miFafE ag a W g fEg
9z @gd A31 UfCN @ W SEET S
w1 2, A8 Q0 & Wl T

sft SEAATH @t : g A A1 e
ey e |

it famerwaTe Aatema it [ydgarn:
FAT AT 7 g WL AT AT A9 T |
afz #T AITAAT F AR IBT FE
T A1 &1 wiew gem fE "
waer & g€ ® Wi agd A8 e
AqTeH TIEAT F |

st W7o THo @ITHT : HT AU
T S @9y yiuw JEdr g ag faew
QT A7 =AfEAT w1 HAE g o F Afma
& At #= fa fave, wim W fag
g & A7 YA FATET F1 aZT 2R
29 AT FAEAEAT | 39 grawT § 4O
gaE 2 fF fave & gzmEras, =g a
FET A% A g & q97 9% w0
I3 ATed dg1 & 919, a1 agi ST A
HEEAT T B3 AF B gl S, T
uer faeamE g0 TEE A H e
#§ @Y O FHE FT UF gfaffa
wee Iq HATAT & wew ufawry &
faerm Y o1, @fFT SR oo mmwar
SifeT #va a8 @@ f& gz Amer
2, ag It FHEE &1 F 1 |r § |
T AT WG, @9 AEATAT T ATEA,
ag IR FEATE Ay S AE AR
F qAEAT Z, TEHT T FHEA G
T FYE TH ASEATT H OBl fqE al
TN, FEI AT FH T HH AT JOET H
TART ZA FL AT 50 TG T HFEqT
FI U &1 KA T2, d1 T8 T=)
g

T g F AT ATEH £, 7 AN
arzd § | AINY & aeee ¥ 39 ged
W FEN FA1 A1 TH § AT ITHT & 3@
AT TGN ATRAT §, AR DT HTE=
gon f favs st mnfage & = |
fad Yo Hier #1 av 2 AT IA G
ST H A AL S a9 F 1 dIEad
qET gHF 33 92 H o ST | oy
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[#t AT THo @rUEFT]
AT § 79T AeATd Tl (o Agl
FLAEqr fF e EfEw W9 F I
AT & 1A # =g f& St AEs
¥, ag areds wew SE A w2,
A FH F FH GEIAT G947 AT aga
EIEECE A

g H v s aw fafra
T § | T ANE TAA ATZT FT FTH
SITR 7 ET AT §, Fiwa agf ox ot
“rgd g1 & e wrer fe2a gt #
R FR THY FaTE Z1AT & TG F
FEA TF WA F FEET AF w99
HTZT KA AT A 0T AR TSI
=TT |

UF g7 § T8 UG FEAT (% [Zoe| &
TS A% A@HARE & A7qT G A
STEI 222 TA T Vg1 F, UF IHAXIE
TARSH AT g8 IwA A | 3G 99
G4 OF qAar ga Farg w5 off qAFA T
qrAH 0 ag a2 g1 A5 | T ST 734
& I T91 gd1 EIHF giar § fF oTH
SAT FIAT (ACTA FHETH g1 WTAT & |
ar 7 g & uE 9 udiaea &q
TAT UAAGH qLE AT (eAH |
fasdll & avas A% T AT X AT
SO, AT AT 0T | TEA fod e
|3l WgEq 4g Fea (F A0 97 WIH
HAGT, NI (TEH AT 4T IF AT
T TF AWAT § AT & T F
TG 71054l FT 2fFF faedl & ZHa7
gaT g1 € T Aim ¥ @vei v—a
i varfaue g, z2Tee &, 9iAr 8, Wi
g--37 AT W uHAT 9ZT g HEHA &l
STAT & | AT HiEET A g & ug megr
g (% uF uSimaa a9 =918 9 (S9N
g1 AT SIAT g1 38 AT qi——Hed LA
TR-—a%ed {64 9T A1 g, dfF d7a
Tera qT g g—— freTE T S

cfTar Sfr, 7 o ar Aa et
F ATy " Wr 3l aeE FE dedr g |
wET F3few 3 A § 94Y =y § 2"
Had g #EEAl F 1% =497 a4
afwa ST mwE W, S, S a1
wfemT § 2@ § 98 agd {Awe §
T &L HA((HT 43 3308 § WAT F
F FET A1 9T HIF T 7T TFA KO
Al ITET ATHFE W TATH (SAT ST
ady Zred msEe &0 9ivesfy § g
DI W & & 9T H 5T W 999
AT g WIS SHFT T 41T g% @
g H F{@A7 F AT AF AT 4R
21T € WL |y ¥ fedr 9% gadr
g grar g & wrEE urgde F
AT & THY 5T F F{AAT AT A
grad x@ar g a1 98 ar azd 3T gl
FVHA QAT AT AT G T HIAT
TIET AW w47 7 g 1§ =g
wiimr & fesdraw F A AR
wrfanT & Wiora a% F (49 a\rfaqy
oA & UF FqIa @i &Era Y
SUEEAT &1 74, A1 433 Y=g 1T |

T FATT F A H gHIY WIAAT
waEd | FET (4 Ay ga 7w b
q Wl TFT TSI AZA THAT FIAT §
AfFT & 974 7 AT WFATAG FT A7
R &7 & 0T AT &l 9 GAEr
HqEAT § | §30T A ¥ A9 F7 Tq
AT ¥ T grad € THE AT § A qIX
qT HITT EqT WTHET FTAT AMEAT
g 1 g% a@rd F a1 ¥ aga a9t gy,
TR 0 $¥ gETAT HE Aredn § afaA
TBEEE UFHIH WL 99 A9 #
GHT FAT H1 FAT AT & HIT F4T -
feufd & 92 § 537 T 999 W@AT F2AT
21 37 [aT 9gd 99T 9T § §2T a9
FT Q) FRIT AT T 1% e UF TRV
# & At a€ 509 F 0 T AT Ay
¥ FATT I gAT & WX SUA AV
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ot gedi F F93 o amf) wigami
F faa gy, g | 9w T3 AEensian
g & @1 A4S A ¥ GHTT W FEe
FAR F AT T Z AN g 99 &
EEECHC TS L IR G eI AC I R o1
T ET O HFAT | WS H AT H
FET WX ReqRAdTT AR g AATH I
WS AT TAT g7 FHS FATF H AT THA
ST F AT GET AT * T 19T ¢ |
ST S A1 S7 gIAT & IHA fHad
gr mfwes, ant srfees, @3 @
TIH 3TAT1 SATET SN @ ad & (& (67
AT FT 97 £i5A FTAT qgd HTHA
gl Srar & t 3T 7 aaT e & za
AT AT H GFT AA@R F1 [T AW
qI2T AN AfgT | AT AqTH F AT H
ol W T AT FIAT G FAHT H g
FT AR ZH AT H AZ] T ATl |

fegesrn Fafan oe aavFisfen
F AR G FTAGTA T HIT $TF AT T qI
¥ Wl 7 FI 2 IF H 9M w7 H
qEAT g | faFeer dafam 31 o A
gAR 27 ¥ &, 98 WL ¥ gl a9 al
—3ar {5 agg§ vewl T g g5
G F1 A [ HAIAFAT FAeF T ALY

AT |

ag g1 AT S A 7 |
FIST AT 2ATE S HTF G & 4T¢ F |7 AT
T FZAT ATRAT | WA FT TR
aHT faeit 2 f5 AT AT Ed A
FT AT FAT § | THET FOIAE GAA
Iqq AT H AT & g {w@am-mtaardy
ST R FL AT F IS T ¢ |
Tq grae § agd Hram g St {7 e
{HT § I F AT TE TAT AGATE,
T § 19T Hem ST &R (o aee
F1 AET F AT T ZFAACT TAL AT |
forer g @ 77 F grafesr & g
g, fomr aaa warer F) @feT W 79-
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AT #7T wATA AT E, I A9 0
TRl wAd F ;Ao wEhs e S g
e 3 &m s 3@ &7 dar &9q 3
THMA TAXT AT eU17 AT A WIA-
W

IAHT T AHAT H FATE HIA FT
UF WA AT E | WA Ael wew
FA1 3T, wfFA a2 St g9 41 g1
TG F AR F Y @rfage §
T AHATT AT AT AT A4S AT5E
A F AT AT TF THAT Y
IEHT ET HH FAae fFAT o | Ty
TgT AHEAT 2 g1 AT AT AT 9%
ST 52T ag W FW g S

UF AST AT AT WY § AT A2
qAOM &S &1 g F AL 7 & | & @
AfAT F1 H=mey o1, AT AR @
A1 9T 5% a1¢ 7§ AT & | AT 7T
it & fag § fafema =1 & sear
7 | o o & AT} ot 4TS ¥, @
w3 F fod an Al w2 aret 12
A S FT UF GATA 77 747 A7 AR
T AT AT AT | dG g0 ATl A
T ST ATl F Z2ATe 1 WL qETE
FT AT AT AT q74 q7F FATT TF AT
AT g2, FAF T a6 91 qeET q@l
T 9 | W F FE SEeE fFar wR
9TE] AT USSEIHE &1 AT 8, A |
7E AT AE F A7 A AT o
e frg A aTod 2 7 oA A ¥
I IO T A el g ! S
aTe TTL FeT A7 ¢ f&F FIH Faq a7
TF ZAT TZA1 | W AW ATl 9T,
AT ATl 97, THeT ATl 9T Wa AT
o A, a1 IAE SFq-fAatg wa
ELULE
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[+ #=e wHo @IFT]

I AfAIT @7 ;oA Wa
off J9F FHATCAT & a1 7 o} 0F qeqy
&, JE A T T F THAT AATE |
A TF I AAAT 77 fagere 7
EHT & I F RIT 1 AT A7 74T
Y 9E & A IAE qaan A @
g % 7o amrem § ad w @
AR faega o & gad ary & Tord
qATeE arenfaeiier favery #v, ar
qGT AN EFN, AT A FgAl § |

e ZATE & 18 & Y &1 o 1w
TEAT ATEAT § | 419 2 & o v ey
T HE O AT ¥ 7 Hfaq Fer que
&l &% 2 | Most unwillingly,
disgus fully F U= & a:—a—{ FE
& | wafad F A o A Ay
T I TG, few e 7 afa,
O I8 d3 FT FAT FT I A
O 8 & A AT | 9 ¥ a9 o
T g1 ST &1 g8 \Y A ¥ A
AT &1 S@T= &7 | 929 & X el
T FET o AT i F A s
T T g Bt & 1 F g, S
T AT BT G & 1 ST Y o
freft S o 7o # &t 9 o e
fe wdr e, et s omad g
FE q AAT 2, IAFT A0S faemar
T @, OF & I TR ¥ Ed
B A wE A waT &, g
wEMfaaR & feeedt =1 @7 a7 a1 v
AR 921, IEE AT g7 WEAT 6
T mfar w e 2

fF Ia A uEw FEr wrd e
qefd § AT Ta@a w1 arfzd
AE(EqA FUSTAT 397 & AT W |
ST TF ZH AT FoLraeT AE @
a9 aF ZHH1 A5 AMHFC 987 8 fF a7
T feT & 7z feame &1 fF =2 o
AT FHATCET & a1 AT 492
FET ATRT |

UF JIE AT & FT A HAAT
AT THCT FEAT | FG 07 [T T
TR gAT AT, 1 fF @ v fzT a6
qaTa 9q1; FfFT qary a7 qegaed
g1 A, AT 9vEE 9eEE HE ST E
g5 | AT WIAH FAT WAL AT W ST
& Y@l & | |aT T FErdr F1% 091 §he
I H HIET 2 AT 29T unifEaedt e
avg ¥ fog q@Eir P ogq afdfeafy #
AN FT AT B8 g O, FEE 49
T q22 & | TAlT § A2 g fF 9a
HATAT Iq GHEATHT F a1 § afy &
a1 | wfaey agd o=ar g, oA & A8y
AT, agd a124 92 g0 & | TqaT
F I Agd AT (FFHRT 1
qEqUty ATSAT FT AgT AT AHAAT
T A dRAar & ST IR | gafay
§ agm fF 393 qAad 7R Y@
T 2T AWEATHT & FT AT 3F7
ST AT A AATE AT ATT 2, ST AT
F AT &, IFHT A9 F A ITHI
TE T T qag F4GT | 0ET qH qu
fazamr € |

SURATEHE ST, WIS GG & AT T8
&1 HagR § FF & wrod | & e ey



515 Budget (Railways), 1962-63— [ 24 APRIL 1962 ] General Discussion

@ gFT § | afad qfedt & fod wa
wE A F

Surt LILA DHAR BAROOAH
(Assam): Mr. Vice-Chairman, I rise
to give my whole-hearted support to
the Budget presented by the hon.
Railway Minister and I would ke to
say a few words about the working
of the Railways in my State.

It is a matter of great pride that cn
the construction side the Railways
have done a good job. During the
year 1960-61, new lines aggregaling
to 330-61 kilometres were opened to
traffic. The opening of the new broad
gauge line between Bursoi and Sili-
guri will release considerable !line
capacity on the metre gauge section
between Siliguri and Barauni. In my
opinion, however, although this broad
gauge line will help the movement of
petroleum products from Gauhati re-
finery and other traffic for Assam, vet
nothing short of an extension of this
broad gauge line to Amingaon will
solve the transport bottlencck of
Assam.

Mr, Vice-Chairman, I chould like
to stress that the Centre should not
ignore the strategic importance and
industrial potentialities of Assam. Due
to the transport bottlenecks, Assam
has seriously suffered from economic
development, The Third Plan pro-
vides for an increase in goods traffic
of 23:5 million tons. But I think it
will not be possible to fulfil the target
in the Third Plan. At bpresent for
want of wagons, ordinary bcokings
have to be waited for more than three
months.

For want of coal supply in Assam in
the last year the brick industry had to
suffer a great deal and the preducers
raised the price of the bricks from
Rs. 90 per thousand tp Rs. 140 per
thousand and as such the construc-
tion of buildings in Assam became
toc costly. '

163 RS—T.
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The Railways constitute one of the
biggest national undertakings. So, it
has 2 special responsibility for pro-
moting economic growth of the less
developed but potentially rich regcions
like Assam. Therefore, Mr. Vice-
Chairman, I would emphatically re-
quest the Railway Minister for a pro-
vision for this broad guage line in the
Third Plan.

The traffic performance of the Rail-

ways, as revealed in the reports
makes impressive reading, During
the year wunder review, passenger

traffic increased by about 25 per cent.
over the level of 1955-56. In this con-
nection, I would say that the Railway
authorities should be strict in check-
ing the ticketless travellers. I know
that the authorities have taken suffi-
cient measures in this regard. Fur-
ther T would like to refer to another
point and that is that passengers
should get sufficient amenities at the
time of travelling. The private cater-
ing in the trains should b2 replaced
by Government catering. But while
replacing the catering from private to
Government, the employees of the
private catering agency should be
absorbed in the government caterings.

Mr. Vice-Chairman, if you leok into
the Budget, you will find that the
Government has provided money for
every sphere of work.

The White Paper refers to the
various measures taken or proposed
to reduce over-crowding and to pro-
vide increased train services and also
to the provision of amenities such as
waiting halls, lighting at stations. im-
proved  reservation arrangements,
provision of sleeping accommodation,
particularly for long-distance Third
Clasy passengers and so on. Nearly
1,000 stations were electrified in the
Second Plan period. Progressively
fans, improved types of latrines, wash
basins, mirrors, etc. are being fitted
in the Third Class coaches,

The White Paper further says that
though education is the responsibility
of the State Government, neverthe-
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less, the Railways have found 1t
necessary to ma.ntain from Railway
Revenues a number of primary, mid-
dle and secondary schools for tne
facility of the children of the staff at
stations where education facilities a.e
inadequate.

The Railways being the largest
single employer in the country, have
taken measures for the pregressive
improvement in the matter of the
welfare of the staff. Residential
accommodation for the staff continued
to be constructed every year. A num-
ber of beds have been added to Rail-
way hospitals, health units, chest
clinics, including T.B. beds in sana-
toria since 1961.

Mr. Vice-Chairman, it is surprising
to learn that the Government of Inaia
are still running some lnes by pay-
ment of ‘rebate’ and ‘subsiay’ to pri-
vate companies in Assam. Fopr ins-
tance, there are the Chaparmuka
buighat Railway and then the Kadta=
khal Lala Bazar Railway. 1 may point
out that in the Chaparmuka Sughat
line no first class compartment is
altached. Sometimes the train runs
without light. I hope the Government
will try to take over the line soon.
Sume aays back you mignt have hea.d

about the sabotage of the inain Line
near D.marpur by he hostil: Naga
rebels.  So I would like tc suggest

that the Governme.at should ilake up
this Chaparmukh Silghat line aua
extend it up to Golaghat and Joraat
in order to avo.d the con.nuvus
trouble and at the same {ime .oucn
the main headquarters towns of the
State.

I am very grateful to the Govern-
ment for allotting some money §o
engineering survey work for Pandu-
Amingaon-Daramgiri branchn in
1961-62 Budget. But up ti!l now no
final decision has been taken by the
Railway Board. I hope G vernment
will consider this case and try to
open a branch line from Pandu to
Daramgiri to carry coal and cement
from Garo Hill districts.

|

1 would also like to say just a tew
words about a small problem, namely
quarters and filling of earth in the
tee our difficulties in this connection,
town of Gaubati. I myself placed
waken by the authorities. 'The Raik
before the last Consultative Commit-
but up till now no act.on has been
ab ut the construction of railway
way authorities at Pandu have taken
up the work of filling the low-lying
areas in the Gauhati Town without
keeping any outlet to let out rain
water from the town. After filling
the low-lying areas they have stlarted
construction of buildings in these
areas. In the last monsoon you will
be surpr sed to learn that my car was
under rain water for two days as the
rain-water could not flow through a
small railway culvert near my house.

Tue VICE-CHAIRMAN (Dr. A.
Susea Rao): Mr. Barooah, will you
take more time?

Surr LILA DHAR BAROOAH: No,
only a tew minutes more, say, three
or four minutes.

Tue VICE-CHAIRMAN (Dr. A.
SuBsa Rao): That is all right. Com-
plete your speech.

Surr LILA DHAR BAROOAH: Mr.
Vice-Chairman, when the railway line
was constructed, the population of
Gauhati was about a few thcusands
only and the whole town was full of
low-lying areas and the then Railway
au.hority did not feel the necessity {or
keep ng many culverts within the
town area. But due to the rapid
development of the town and the in-
crease of population which is now
m re than a lakh, the rain water and
the household was'e water cannot flow
out through the small railway culverts
which were constructed long long ago.
Therefore, Mr. Vice-Chairman, I sug-
gest that something should be done
in this regard now. I am very sorry
having to say this, because I per-
sonally met the Railway Engineer in
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1958 and asked him to look into this
matter.

Mr. Vice-Chairman, considering the
grave limitations, I feel that the
Railway Minister has orepared this
Budget in such a way that all the ne-
cessary needs of the people and of the
States have almost been covered in
the Budget. 1 think he needs to be
congratulated.

Lastly, Sir, I would like to draw
the attention of the Railway Minister
and the House to one more point and
that is about the shifting of the main
livte from the middle of Gauhati to
the border boundary of the town. Due
to the installation of the Nunmati
Refinery at Gauhati, the populatien of

GMGIPND—~RS— 163RS—17- 7-62— 620

the town is rising very rapidly. The
roads leading to the refinery area are
very narrow. So if the railway lines
are shifted from the middle of the
town, some improvement can be made.
Therefore, I would like to request the
hon. Railway Minister to look into
this matter and do the needful. With
the expectation that necessary action
will be taken by the hon. Minister, I
conclude my speech., Thank you.

T VICE-CHAIRMAN (Dr. A.
Sussa Ra0): The House stands
adjourned till 11 am. tomorrow.

The House then adjournea
at thirty-two minutes pase
five of the clock till eleven of
the clock on Wednesday, the
25th April 1962.




